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the shortage of wagons to transport
cocoriuts in proper time. These are
usually booked from Salem Station.
Coconut is a perishable commodity.
So, the growers will have to take the
coconuts within a particular time and
transport it in time. This ig the sea-
son for the growerg and the merchants
who are engaged in coconut business.
If they do not get the wagons to trans-
port coconuts in this busy time, their

business will definitely be affected
greatly. Several thousands of acres
in Salem, Coimbatore, Tiruchi and

Dharmapuri districts are under pro-
duction of coconuts. The growers of
coconuts are not able to get fair prices
due tp the shortage and stoppage of
supply of wagons. To redress these
difficulties the Railway Minister may
instruct the Southern Railway to res-
tore the supply of wagons to transport
coconuts in proper time.

(vil) RESTORATION OF PASSENGER /GOODS
TRAINS SERVICES ON NIDAMANGA-
LAM-MANNARGUDI RAILWAY LINES.

SHRI S. SINGARAVADIVEL
(Thunjavur): The Nidamangalam
Railway Junction in the Southern
Railway system, is on the Thanjavur-
Nagore Railway Line in my parlia-
mentary constituency of Thanjavur.
From Nidamangalam junction to Man-
nargudi, an important town in the
Thanjavur District, there is a Branch
Railway line for the 1last several
decades covering a distance of about
12 KM and on the said lines passen-
gers and goods trains were operated.
It is the only Railway line from Man-
nargudi and it has no other Rail link.
While so the passengers and goods
trains which catered to the needs of
the public for a long period on the
said linegs have been suspended
and the public who used the services
are put to great inconvenience and
hardship. Travelling people from and
to Mannargudi have been deprived of
the rail services ang they are unable
to avail of the Thanjavur Nagore
Railway services also.

Mannargudi, a Municipal town, is
the headquarter of a taluk and has
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several educational institutions inclu-
ding an Arts College, a Govt. inpatieng
hospital, several temples attracting
pilgrims from other places, several
important Govt. offices, courts, banks,
a fertiliser plant called the Pamini
Fertiliser and Central Warehousing
godowng among others. Number of
people visit Mannargudi dany from
other places and vice-versa. 1ecause
of the suspension of the passengers
and goods services on the said line,
public suffer a lot and they have to
resort to roadways for their journey
and transport of goods. Paminj Ferti-
liser and the central warehousing
godowns also have to take to the road
transport incurring heavy expenses.
The loadmen who were engaged in
loading and uynloading at Mannargudi
are without employment angq their
families suffer a lot. Only the imme-
diate restoration of the passengers and
goodg trains on the Nidamangalam-
Mannargudi Railway lines will solve
the pressing problems of the public.

Hence, the hon. Railway Minister
may be pleased to toke steps for the
restoration of the train service and
restore the goods as well as the pas-
sengers f{rains on Nidamangalam-Man-
nargudi Railway lines immediately,

13.09 hrs.

DEMANDS FOR GRANTS (GENE-
RAL), 1980-81—contd.

MINISTRY OF AGRICULTURE AND MINIS-
TRY OF RURAL RECONSTRUCTION—coONtd.

MR. DEPUTY-SPEAKER: Now, we
shall take up further discussion and
voting on the Demands for Grants
under the control of the Ministry of
Agriculture and Ministry of Rural
Reconstruction.
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“The agency wul also be used to
build up gradually bufferstocks and
that Corporation will be encouraged
to function generally as an autono-
mous organisation working on com-
mercial lines.”
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are I35 q® qEra—ad et &, ¥
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fal w3 ) & o afi W, ey fe g s
qdar 1 Qw are Ay Afend qorsrar v fr W

Bx oy off §1 &wA wg & @ o ww
afy eF ¥ wifgT g wsadfeds ‘saar
# 39 foara & sz < g1 4 A and fedly
F ATE G T ¥ A v @ §

d wigm § fr ww & gosadz @y | A
ANIT I FVAF 1 A qigaw g 5 a@
FEIFA & T3 FSA T I7T W Y g
¥ ¥ waq Sfeefasw & A8 F 1w feaa
¥ 95 FT W FA g TAFAL T § A9
Fx ar:

“The Committee on ‘Transit and
Storage Losses’ carried out actual
studies on movement of foodgrans
between various railway stations
such as Jind to Delhi-Kishan Gunj
and Bejwa to Borivilli (Bombay).
The Committee found that in spite
of the stitchings having given way
and huge spillage on wagon floor,
the foodgrainsg actually received
showed gains.”

W 4@ UF AN gAF FavEA gmo
FHATIT A7 TR WG 2@ T | AN
OF T A1z FT ¢ & ft frmm g
AR a8 a1 T (% &v@ ¥ o1 97 w0
IR T ¥ fad 1 @ wiEw I FY
HAN 7 AR A wETHIEY AT |
wE AT F FE U AE T omEst 7w ¥
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fog o gk qrax wadt foe g geie
W oxg frad &M

“Another high-powered commit-
tee of the FCI is understood to have
probed into the very high percen-
tage (upto 6 per cent) of transit
losses reported in the stocks des-
patched from Punjab/Haryana to
centres in the eastern region. The
investigationg of this Committee are
understood to have shown that there
were no losses in transit in these
movements. On the other hand,
the grains moved through rail from
Punjab to eastern regions showed
some gains when weighed at the
receiving stations.”
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MR. DEPUTY-SPEAKER: I will
make an announcement, There are
thirtythree memberg from the ruling
party. The time left js only 23 hours.
Therefere, I would make an appeal 10
all the hon. Members from the ruling
party that they do not take more than
five minutes each.

Mr, A. C. Das.

*SHRI A. C. DAS (Jaipur): Mr.
ten minutes.

MR. DEPUTY-SPEAKER: You
make a request to the Minister for
Parliamentary Affairs if you want
more time.

SHRI A, C. DAS (Jaipur): Mr.
Deputy Speaker, Sir, I rise to sup-
port the Demands for Grants in res-
pect of the Ministry of Agriculture
and the Ministry of Rural Reconstruc-
tion. In being a mainly wagricultural
country :agriculture occupies a Very
important place in our national eco-
nomy. We depend upon agriculture
for our food. A fertile soil can give
us more crops, Good seeds, fertilizers
and the modern agricultural equip-
monts are very necessary to improve
our agriculture. There are no two
opinions about it. About 80 per cent
of the total population of our country
depend upon agriculture. The far-
mers live in the villages, They are be-
low the poverty line, and they work
in the fields from down to dusk and
supply food to the whole of the
country. They are the backbone of
the nation. They are leading very
miserable lives. It is our first and fore-
most duty to improve their lot, The
development of the mnation is quite
impossible if the farmers are not
helped and agriculture does not de-
velop.

I am happy that the Planning Com-
mission has taken a decision to give
top priority to increasing the pro-
duction of oil seeds. The Government
is also taking steps to bring down the

*The original speech was delivered in Oriya.
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prices. Cultivafion of oilseeds, puises,
fodder and grass should be encourag-
ed. Our country will become
self-sufficient only if we increase
agricuitural production.

Sir, our Government is giving top
priority for the upiiftment of the
rural areas. Thore is a separate Min-
stry of Rural Reconstruction for this
purpose. Rural areas will be deve-
loped after the implementation of
different schems meant for the rural
upliftment, I would like to speak a
word about Panchayat Raj system.
Sir, there, was a three tier system of
local self-administration. Zila Pari-
shads, Blocks, and Gram Panchayats
were functioning some years Dback,
At present there are cenly local-seif
administration bodies in Orissa. Zila
Parishads have been abolished. We
want to decentralise power, So we
cannot ignore the role of Zila Pari-
shads. Sir I would like to refer the
Balwant Ray Mehta Committee which
has praised the role of the Zila Pari-
shads. I urge upon the Government
to reintroduce the Zila Parishads. The
Block Development Officers are look-
ing after the upliftment of the rural
areas. A separate revenue  unit
should be opened and Block Develop-
ment Officers should be given  the
dual responsibility of both the Deve-
lopment Officers and the Tehsildars.
I would also like to give some sug-
gestions about the powers of Sarpan-
chs, Sir, previously the Sarpanchs
were given some judicial powers.
They were given the powers of third
class magistrate. Sarpanchs were
deciding minor cases at the pancha-
yat level, In order to give justice
to the poor people, Sarpanchs should
be given the summary trial power.
Gandhiji had given the call to go
back to the villages. It is high time
for our Government to undertake all
round development of the rural
areas. Therefore, training centres
should be opened to train the Sarpan-
chs, Ward Councilors and Ward
Members. After training they can
provide better administration to tae
rural people, The 20-point Econo-

Reconstruction

mic programme should be implemen-
ted right from the panchayat level.

Now, I would like to speak some-
thing about land reform measure
Sir, the zamindari system was abo-
lished in our country. But some
ex-zamindars are still enjoying the
zamindaris. They  possessed large
acres of landed property in  other
names. They are the bogus tenants,
I demand that the Government abo-
lish the intermediary system. A piece
of legislation should be brought before
the House for the purpose, Pattas
were distributed to the landless peo-
ple during our previous regime, but
I am sorry that the Janata Govern-
ment did not implement this progra-
mme, The Government has, how-
ever, decided to introduce this pro-
gramme. I would request the Gov-
ernment to implement this program-
me with little modification. Sir, pattas
have been distributed to the landless
people. The total land they are get-
ting is, however very little. These are
the surplus lands, They are not im-
proved lands and the poor who be-
come owner spend more money to-
wards cultivation than they actually
get out of it I  hope that some
guidelines will be sent to State Gov-
ernments to allot some more acres of
land to the landless people.

Landless agricultural labourers are
also given the surplus land which
Government acquires from the big
landlords. This is not sufficient.
Financial assistance must be given
to such cultivators for tilling their
lands. Labour cooperatives should
be formed who should provide them
with all possible assistance in improv-
ing their lands. It is fact that some
people have land but their financial
position does not allow them to invest
money in their holdings, As a mat-
ter of fact, their land remain uncul-
tivated. These fallow land should be
taken away from them for the culti-
vation of the landless people. A
comprehensive Bill for this purpose
should be brought before the House.
Consolidation of land programme
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should be Iimplemented vigorously. If
we follow this programme our far-
mers will be benefited to a great ex-
tent and production will also in-
«Crease.

like to discuss the
implementation of minimum needs
programme. Construction of village
roads, adult education, removal of
illiteracy, drinking water supply, me-
dical facilities to the villagers and in-
tegrated housing schemes are includ-
ed in this programme, Orissa is a
backward State. There are many vi-
lages which are not connected with
roads. Many village roads have re-
mained unprepaired. I urge upon the
Central Government to allocate spe-
cial assistance for the State of Orissa
for the completion of the construe-
tion of the village roads. Each villace
should be connected by road. Drink-
ing water should be supplied to every
villager.  Steps should be taken to
spread education and eradicate illite-
racy. Proper medical facilities
should be given to each and every
person living in the rural areas.
Mobile health units should be open-
ed in different villages, The State
Government, the Central Government
and the local people should bear the
expenses equally. Pacca  houses
should be given to the poor and tihe
houseless.

Then I would

MR. DEPUTY-SPEAKER: You can
speak on Housing Demand, It does
not come under Agriculture. Agri-
culture Minister will not be able to

reply to that.

SHRI A. C. DAS: According to the
records I am speaking. It comes
under rural reconstruction, Let me
say something about the Nutrilion
Programme. It is good to supply nu-
tritjous food to our villagers. But
the present system of Supplying
CARE food should be stopped. 1™ '1s
unaecessarily c::eatmg guarrel
among the rural poor, By being so,
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we cannot remove poverty. Therefore
I request the Government to give a
deep thought on this system and
some central guidelines should be
sent to the State Government in this

regard.

Sir, the wages given to the agricul-
tural labourers in my State are very
meagre. The prices of all essential
commodities are going up every day.
They will not be able to maintain
their families with the present rate
of wages, Therefore, I urge upon the
Govérnment to increase their wages
to Rs. 7 per day.

Sir, I will be failing in my duty if
I do net make a mention of inland
fishing. Four  districts of Orissa
namely, Cuttack, Puri Balasore and
Ganjam are coastal districts. Besides
there is scope for inland fishing in
the ponds, rivers and reservoirs of
Orissa. Government should provide
assistance  for Pisci-culture in my
State, If we do so the unemployed
vouth get job and they can strengih-
en the country economy, Orissa Gov-
ernment has requested the Central
Government to allocate funds under
this head. I hope that Central Gov-
ernmeni will pay attention to the re-
quest of the State Government. Fina-
lly. I would like to sav something
about the operation flood. There is a
lot of scope in Orissa for implemen-
ting this scheme, Orissa Government
has sent the feasibility remort in this
connection. A scheme has been preoar-
ed, Orissa Government has asked for
Rs, 533.26 lakhs for implementing the
operation flood. I hope that Central
Government will look into it favoui-
ably. With these words I conclude my

speech.
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PROF. N. G. RANGA (Guntur): A

summary of it should also be dis-
tributed.
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*SHRI H. N. NANJE GOWDA (Has-
san): Mr. Chairman, Sir, I rise to
speak in support of the Demands for
Grants in respect of the Ministry of
Agriculture and Rural Reconstruc-
tion.

In the first instance, I would like
to take up rural reconstruction and
express my views on it. Sir, in the
rural areas people are not very much
ambitious for freedom
They are not very eager either to

of speech,

P, 190000 Mid. of JUKE 18: 88 Agri. id Buft Re- o

construction

wiar good clothes (But Cemtainly
they are very much concerned about

their living. They want to survive.
God is graceful to give air. But, we
have to provide an environment in
which the villagers could get water.
We are also committed to provide
food and clothing to the people of
this nation, Rural development has
still to take place in this country.
Rural reconstruction is the path of
progress of our nation. But, if you
look at the condition of the villages
existing in our country, you will find
that about 60 per cent of the villages
are like slum areas. There is no
development in these areas. There is
neither any sanitation nor any pub-
lic health programme. Rural re-
construction has become a  dream.
For centuries and now even afier in-
dependence this remained a dream.
Today if the millions of our rural
population have to survive, there must
be rural reconstruction, since this
is the only answer to the problem,
There i1s no drainage system in the
villages. Streets have been con-
verted inlo drains. This is the
actual position of the villages. I would
like to know why no priority has been
given {o the improvement of these
villages?  More than 50 per cent of
the villagers are facing the problem
of mal-nutrition, Many of them are
anaemic on account of mal-nutrition,
They are surrounded by dirty en-
virous. Even the most essential com-
modity like drinking water is not
available to them. Our nation’s wealth
is its man power. But unfortunately,
this gigantic man power is being
wasted, About 20 per cent villagers
have just some type of work or the
other. About 30 per cent of the
villagers have only 3 months’ work in
a full year. The rest of the people
have no work to do at all. Today
even the sweepers can agitate against
the Government, If they do not do
their duty, then the Government has to
plead with them. Villagers who
constitute 48 crores of our population
are not organised. We win the elec-

*The original speech was delivered in Kanneda.
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tions through the votes of these peo~
ple. Today an industrislist had
come to discuss with me his person-
al maters, But a Gowda (village
farmer) cannot come here and dis-
cuss his problems with us. So far, the
villager has not been taken care of.
We must be sympathetic to him. This
is my earnest request to the entire
House, As I have already stated
many of the villagers are without
work, And even those who have
some work are migrating to different
places. I want to know why such a
system prevails, The nation’s wealth
is concentrating in cities only, and
there is nothing left in the villages.
Today there is nobody to curb the bul-
ging coffers of big people like Tata
and Birla. They have ‘“sheltered”
markets. They can do anything and
can sell their products at any rale
they choose. On their products like
tooth paste, and other such items
theic will be 500 per cent profil,
This is the type of environment that
has been created by these capitalists.
Well on the other hand the farmer
and his wife work for the whole day.
put unfortunately, they are not get-
ting any returns for their hard
labour, There is no value of the
farmers” sweat and Dblood. Due to
shortage of foodgrains we have to
import food from outside,

Sir, fixing up of procurement prices
is not a happy practice. It is not
done on scientific basis. While fixing
up the procurement prices the cost
of the land should also be kept in
mind. I urge the Government to con-
stitute a Committee to look into the
process of determining the procure-
ments prices, The farmer should
get a remunerative price. It should
also be the prime duty of the Central
Government to buy the agricultural
products. At present the farmer is
not sure of any price he would get
for his agricultural products. There-
fore, the Government should give
him the assurance that it would buy
his products at remunerative prices
which would remain stable for a
period of five years at least.

2
Reconstruction i
Water is the .main inpuf for agri-
culture. We had five Five Yez:
Plans. There were 23 million hect-
ares of land for which irrigation faci-
lities were available. Now, after
implementation of 85 year pledge this
number has increased to 43 million
hectares, In some parts of the
country there is drought. In some
places, there is no sufficient stock of
foodgrains. We import foodgrains
from outside. But 80 per cent water
of our rivers directly flows into ‘the
sea, What a travesty!

We do not have a national water
policy. We have not fixed the prio-
rities. We have not given any guide-
lines to any tribunals as to how they
shouldq function. We see s0 many

discrepancies in the decisions of so
many tribunals. I have studied the
awards of the Krishna Tribunal,
godavari, Tribuna] and other tri-
bunals. There are discrepancies
because they do not have any
guidelines to function. How
can there be guidelines without a
national water policy? There in

Karnataka we are having 17 per cent
irrigation, in Andhra 38 per cent, in
Tamilnadu 42 per cent, in Maharashtra
39 per cent and so on. We do not
know whether the Government of
India js going to take any decision
about this and declare a national
water policy fixing priority. I want
an assurance from the Government
because if we completely exploit the
water that is going waste into the sea,
I am sure more than 120 million hec-
tares can be brought under irrigation.
What other wealth dop you want in
this country? Why not enunciate
your policy and have a time-bound
programme?

Finally, I urge upon this Govern-
ment to clear the pending projects.
So many projects from my State of
Karnataka are pending clearance.
Can yoy imagine that from 19 years
projects are pending clearance here?
It has become a burden gn the State
exchequer because they have to be
taken outside the plan. Why is such
a thing happening? It is because of
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the bureaucracy. The Dbureaucracy
must be whipped, The bureaucracy
in this country have become gz huge
monster of inactivity and irresponsi-
bility. They must be properly brought
to order. Otherwise, whatever deci-
sion any popular Government takes
to help the downtrodden people in this
country, the resulls will never reach
the people because of the inactivity
and jrresponsibility of the bureaucracy.
I also advise the Government to fix
responsibility on the officers for com-
pleting a time-bound programme—
for such and such work, so many days.
In China—I dg not say that we should
adopt the same thing here, but I am
Just giving an example—if there is
any lapse on the part of any officer,
he will be knocked on the head and
shot in the stomach. So, the bureau-
cracy must be brought to order and
they must be made to function. Other-
wise, even after 33 years of indepen-
dence, there is so much red-tapism.
Unless you clear this, you cannot
make the benefits reach the common
man,

With these words, I conclude,
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SHRI SATYENDRA NARAYAN
SINHA (Aurangabad): Mr. Chairman,
Sir, in discussing the Demands for
Grants relating to the Ministry of
Agriculture, one feels that the ab-
cence of Irrigation has caused certain
erosion in the importance of this
Ministry because Irrigation and Agri-
culture should have been discussed
together. By adding the Ministry of
Rural Reconstruction to the charge of
the Minister, I think the importance
of the Ministry hag gone very high
and it is a most importance subject
today.

Sir, agriculture is the backbone of
Indian economy and 70 per cent of the
people depend on land for their living.
49 per cent of the national income is
derived from agriculture, The agri-
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cultural sector also supplies raw
material to the industrial secter. And
you are right in saying that agricul-
ture has the potential of doubling its
production. Dr, Swaminathan and
Dr. S. K. Sinha have said that there
is g great potential in agriculture,
and we cap double our production.

Just now, the Chairman of the
National Commission on Agriculture
was telling us about the various re-
commendations made by the National
Commission on Agriculture. They
have alsg stated that agriculture is
capable of producing foodgrains
enough to feed a population of 900
million in 2,000 A.D., but the question
is whether there will be demand for
it, whether the people will have the
purchasing power, and whether the
agriculturists will actually have the
necessary impetus to double produc-
tion.

We all know that the agriculturist
has been neglected. Every speaker
who has participated in this debate
has spoken about the need for giving
remunerative prices to agricultural
products, It has been agitated on
many platforms that the agricultural
produce is not being paiq its proper
price, and there is need for having a
parity between the prices that the
agriculturist pays for his consumer
goods and the price that he receives
for his produce. And that explains
the wide gap between the performanoe
and the potential of agriculture
because you will notice that our
average production is lower than that
of other countries and is perhapg the
lowest in the world. Buyt in our natio-
nal demostration plots, production is
comparable to the best in the world.
Therefore, there is need for providing
the necessary impetus to the agricul-
turist.

The Janata Party Government felt
that agriculture needed top priority
and jt did give it higher priority. You

construction

will notice that after the decision
that we took to discontinue imports,
food production picked up. In 1877-78
we reachedq a production of 125 mil-
lion tonnes. In 1978.79 it went up to
131 million tonnes, but due to drought
in 1979-80 perhaps there will be a dec-
line, All the same, we introduced a
change in thinking.

The Finance Minister also in his
Budget speech has recognised ‘and
acknowledged the importance of agri-
culture and its performance in rela-
tion to the development of the coun-
try, but despite his open acknowledge-
ment, many of the schemes that have
been introduced for helping the poor
people and for improvement of agri-
culture receive niggardly assistance
from him. Yesterday, Mr. Digambar
Singh, while speaking on the subject,
mentioned the various schemes which
have received less allocation than
what was allocated in 1979-80.

The Finance Minister spoke about
the national rural employment
scheme. This Ministry is now charg-
ed with rural reconstruction. The
magnitude of the problem of rural
unemployment is a big challenge be-
fore the Ministry and before this
country, and until we introduce sche-
mes to absorb the labour force, we
will not make any headway or pro-
gress. As ] have already mentioned,
even jf we have the potentiality of
doubling our production, if there is
no purchasing power in the hands of
the people, there will be no demand.
The agricultural productio, will not
pick up. Therefore, there is the neces-
sity for introducing schemes for pro-
viding employment to the rural poor.
From our estimates, we find that in
1978, the number of unemployed rose
to 20.6 millions and it is the concern
of the Government to provide them
employment. Many schemes were in-
troduced, but unfortunately, they have
not made any dent. National Rural
Employment Scheme, about which the
Finance Minister has gpoken, will also
not succeed unless a proper machinery,
to implement the various schemes, is
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created. We should have resource
inventory at the block level We
should introduce micro-planning at
the block level. Unless we identify
the problem, it will not be possible
for us to find a solution for it. We
should create adequate infra-struc-
ture to absorb the funds provided for
the various schemes and to execute
them.

With regard to agriculturists, I have
a few suggestions to make. I have
already saig that they are not receiv-
ing the prices that they should. One
of their main handicaps is lack of
warehousing facility. There is need
for expanding the warehousing faci-
lity which should almost be taken to
the door-step of the farmer so that
he can store his produce and sell it at
a higher price when the prices go up,
and not immediately after the har-
vest. Thig facility should be given
to the farmers.

Coming to ICAR, they deserve
congratulationg for introducing high
yielding varieties, which are being
exported and they have got apprecia-
tion from all over the world. I would
like to invite their attention to the
problem of undertaking research work
for having an integrated farming
system. They have spoken about
taking the research from Ilab to
land and they have thought of
approaching only 50,000 families
a year. The extension machinery
will have to be strengthened and
energised so that the results
of research are carried to the farmer.
The Indian farmer ig segacious and
intelligent enough, he has got com-
monsense and if you explain to him
the benefits of adopting new tech-
nology, he will do so. Therefore,
there is need for strengthening the
extension machinery. Our concentra-
tion has so far been on introducing
high yielding varieties. I would like
them now to concentrate on evolving
an integrated farming gystem. Sup-
posing a farmer has 5 arces of land,
he should be told what bleng of
farming he should have, what kind
of cropping system he can have. He

Reconstruction

can raise three crops, but at the
some time, in order to supplement his
income, he can take to dairy farming,
poultry farming or piggery, This
would help to augment hig income
ang at the same time, it wil} cut
down the use of fertiliser. The with-

drawal of subsidy on fertiliser has
created a big problem to the farmers.
Now the farmer will have to pay

Rs. 600 crores more for the Same
level of consumption as last year.
You can well imagine the burden

the farmerg will have to bear now.
There are about three million pump-
sets which are dieselised. but the
diesel prices have gone up. If you
make a rough computation of the
extra price, the farmer will have to
pay Rs. 300 crores more. So, the
total additional burden on the Indian
farmer will be about 900 to 1000
crores of rupees. You can well
imagine the position of the Indian
farmer. Therefore, if all the other
subsidies are remaining, you should
also consider the question of restor-
ing the subsidy on fertiliser. Other-
wise, the consumption of fertiliser
will be cut down by a million tonnes.
with the result foodgrains production
will fall down. There will be a
decline of 10 million tonnes. The
country will have again to go back to
where it wag in 1976-77. It will have
to depend on imports and will not
be self-sufficient. If we have to be
a big nation, a great nation, we have
got to acquire self-sufficiencyl in
foodgrains. We should be able to
produce enough not only to feed our-
selves but even to export to other
neighbouring countries which need
foodgrains. Therefore. I would urge
upon the Agriculture Minister to
consider the question of restoring
subsidy on fertilisers and, secondly,
he should also consider the question
of restoring cuts in regard to several
schemes like drought-prone area pro-
gramme, command area development

programme, small and marginal
farmerg development agency prog-
ramme, etc. Wherever there has

been a cut, it should be restored if
you really mean business, If you
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want the mnational rural employment
scheme to succed, it cannot be
succeed only by having food for
work programme. You will have to
take up all the programmes. Then
alone, you will the able to provide
work to the rural poor. It is esti-
mated that by 2000 AD, there will
be at least 111 million people in
the rura] force for whom you will
have to provide work.

The National Commission on Agri-
culture says that it will not be
possible for you to provide work for
more than 58 million people, and for
the rest, you will have to find work
elsewhere. Therefore, alongside
agriculture, you have also to develop
small-scale industries. You should
adopt the strategy which the Janata
Government adopted for eradicat-
ing poverty in the country. I would
like to know from the Agriculture
Minister whether this Government
hag made any commitment about the
time-frame within which they dis-
pose to eradicate poverty from this
country as we had done during the
Janata regime.
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No less a person than the President
of ,the Wporid FL. who spoke at
‘Brusselg on Fehruary 18, 1980 said:

“Among the developing regions,
.food preduction fell most sharply
in South Asia, primilarily the re-
sult of a decline in India’s produc-
tion”,
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15 hrs,

SHRI MANORANJAN BHAKTA
(Andaman and Nicobar Islands):
Mr. Chairman, Sir I, rise to speak on
the Demands for Grants for the Min-
istry of Agriculture. Sir, this is the
biggest Ministry consisting of two i.e.
—one is the Rural Re-construction
ang the other is the Agriculture. I
have seen the objectives of the Min-
istry from the reports given to us.
These objectives include everything
right from agricultural production to
the forestry, fishery, dairy, milk
supply—and everything, But I think
there is something lacking in its
plannnig,

The stereotyped planning of this
Ministry alone will not help us to
ameliorate the conditions of the
people and to remove poverty, from
this country or for the betterment of
the lot of the agriculturists of this
country, Every year we have seen
that there is some increased ailoca-
tion of funds. The Ministry thinks
that they have brought about im-
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provement in the Ministry. Afber
three years of Janatg and Lok Dasl
rule, what have they done? They
have mismanaged the whele thing.
After that it is really very @&ifficult
for the new Government to set right
everything within a short span of
time.

15.02 hrs.

[SHRI SOMNATy CHATTERJEE—in the
Chair].

I feel that the Minister with his
background in agriculture and, gs an
able administrator, should have taken
the initiative to set things right.
Until and unless we go into the deve-
lopment planning in a proper manner
in the Ministry of Agriculture I co
not think we will be able to do
justice for the country. This is the
only Ministry which can provide
more employment for our unemploy-
ed youth, Anima; Husbandry, Agri-
culture, Fishery, Foresty—all these—
are co-related. By having an acce-
lerated programme in different fields
we can bring about inCrease in the
production thereby we will be able
to help in the betterment of the lot
of the people of this country.

Here, hon. members spoke about
many things and they made construc-
tive criticisms also on the working
of this Ministry. I would here like
to speak about the Union Territory.
It may be said that agriculture is the
state subject and 8o the States
shoulq take the reponsibility, The
Centre is a policy-making body but
I say that the Centra) Government is
fully responsible for the develop-
ment of Union Territories. I would
also say that it is the Central Gov-
ernment which alone e¢an do an
exemplary work, The Centre can do
such types of development work
which the State Government
should follow. They can also see to
it that the Central Government has
done something specific Yor the Union
Territories. I come #rom the TUnion
Territory of Andaman and Nicobar
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Idardy What is the position there?
There are small isolated territories
in that par¢ of the country, There are
Andaman and ivicobar islands and
the Laksha Dweep islands. There are
some union territories where only a
single MJP. or at the most, {wo
only represent these territories in
this august House? Drought has
taken place in the Union Territory of
Andaman and Nicobar islands as it
hag taken place in many places in
our country. The Central Team has
vigited all those areas and they have
assessed the damage caused due to
droughts. They have tried to under-
stand the problems the people have
faced in these areas. No doubt the
Central Government has assisted
them by al] means. But, so far as
my territory is concerned, in spite of
my repeated request to the Ministry
by writing letters, there was not a
single officer from the Central Gov-
ernment who went to Andaman and
Nicobar Islands to see for them-
selves the 1ot of the people there.
Of course, the Minister was kind
enough to grant ug rice for the food
for work scheme. But that ig not
enough. What we require is plough
animals; we want free distrbution of
seeds, implements. etc. A lot of things
is required by us. But nothing has
been done. All our cry remaineq in
wilderness.

Now, I would like to say a few
words about prices. From mainland
we take rice, wheat, etc. and we can
sell the rice at Rs. 1.98 per kg. but
the local cultivators cannot sell the
rice produced by them at more than
Rs. 1.72 per kg. I fail to understand
the policy of the Ministry of Agri-
culture in this respect. Sir, the
difference between the procurement
and distribution price of wheat in
the island is about RS. 40/- per
quintal. These matters must be
looked into by the hon’ble Minister
for such a remote and isolated Union
territory. We do not have an As-
sembly where we could ventilate our
grievances, This is the only forum
Where, we can ventilate our grie-
vances.
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Now, I would like to take up the
point regarding old-age pension to
peasants. Throughout the country
there is a feeling of insecurity among
the poor people. The organised
sector and the Government servants
have got some sort of security—may
not be adequate—but what is the
lot of the poor peasant worknig in
the fields. It is the peasants who
supply food to the country. What
is their lot! What is their social
security! The Central Government
must try to provide old-age pension
to agriculturists throughout the
country so that they may mot feel
that they are not benig looked after
by the Government.

Sir, 1 would like to draw the atten-
tion of the hon’ble Minister to fisheries.
What is the fisherieg fishy affair? In
the South of our island we have got
Bay of Bengal where there is lot of
tuna fish. A large number of foreign
poacherg are coming and taking away
our fish but we are not in g position
to do anything. Sir, there is Explora-
tory Fisheries Project. For the last
ten yearg their office is there, What
they are doing we do not know be-
cause nothing jg possible for ug to
know. In fact, the territory is very
much viable for the development of
the fishing industry. But nothing has
been done,

What have they done during the
Janata regime? Sir, 1 was hearing
their speeches. What some of their
leaders have done? The big indus-
tries, Tata and others, were given
trawlers. With the collaboration of
foreign countries, they used to catch
fish from our waters and sell them in
foreign lands. There is no benefit
given to our territory. They could
not get employment. Therefore, I
request the hon. Minister to take this
up on a high priority basis and have
a Fishing Corporation there. By this,
more employment potential can pe
created there. Fishing can be used as
a foreign-exchange earner. At the
same time, I want the restart up of
the Centra] Fishing Corporation, How-
rah. This wag g product of the Clon-
gress regime. But this wag closed
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down by the Janata Government. I
wrote a number of Jetters to the hon.
Minister and he replied to me. He
said, the matter wil] be placed before
the Cabinet. I woulg like the Minis-
ter to expedite this matter so that it
could be a viable unit. (Interruption)
I have to speak about my constituency;
this is my Assembly glso!

Sir, I now come to the subject of
Anima] Husbandry, This is one of the
important matters connected with
Agriculture. In my constituency
(Andaman and Nicobar Islands) there
is acute shortage of inlet{ animals, We
have to get our cattle from the mamn-
land. Due to climate and atmosphere,
thege cattle do not survive, What I
suggest is that artificial insemination
should be taken up speedily. Veteri-
nary services shoulg pe provided for
all the villages of the country. Until
and unless you provide such veteri-
nary services, it is not possible for us
to improve the cattle breed or to help
the peasantry in agriculture.

In my constituency there are even
villages where one hag to go 20 miles
because there is no proper road. The
villager gays: ‘We don’t want anything
else, but please give us one veterinary
compounder and medicines 30 that we
can attend to our cattle’. This 1s what
the villager wants. So. I request the
hon. Minister to 100k intg this and do
the needful,

Regarding Forests, 1 wish to say
something. In my constituency 85
per cent of the land area is covered
under forests. According to the pre-
sent statistics about 23 per cent of
the whole land of our country is
covered by forests. In 1952, according
to the Cabinet decision, it was decided
that the country ghould have 33 per
cent of the forest area ag a whole.
Thereby we can have proper ecologi-
cal balance and we will be able to save
the earth from pollution, soil erosion
and many other things. This is one
of the important aspects for ug to con-
sider. Until and unless we have
«enough trees and enough forest area
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in our country, perhaps in the near

future, we will noy be gble to do

justice to our people from the health

point of view.

In my constituency, very large areas
of forests are destroyed in two ways.
One is through the Forest Develop-
ment Corporation and the Forest De-
partment itself and the Factory's coups
extracting timbers there. Angq the
other is the encroachment of forests

the landless peasantg for getting
agricultural land, which ig causing a.
great concern, Thig is g social evil.
Unti] and unlesy we check it, there
will be a serious disturbance of the
entire ecological balance. Therefore,
I would like the hon. Minister to
amend the Forest Act suitably so that
the forest wealth jg preserved and well
protected. If anybody acts against
this Act, he should be given 2xemplary
punishment.

Sir, there are people who have been
residing for the last number of years
in the forest area and they should be
regulariseq in the forest villages and
their responsibility will be to look
after the forest so that therve is no
further encroachment by the people
ang destroy the forest wealth. Log
form timber export should be gtopped
immediately.

Now 1 would like to say a few
words about the agricultural research.
Research work is being carried out in
Andaman ang Nicobar Islandg by th:
ICAR. I have seen myself some of
the farms in which research work was
being carried out by the ICAR. When
I wanted to know what they were do-
ing, they said “this ig a very import-
ant work; you are not supposed to
know about it. If you happen to
come unofficially, then we might tell
you about it.” In thig connecction, I
would like to ask the hon. Minister
whether MPs are not eligible to know
what they are doing and whether any
instruction hag been issued ¢o them
by the Government of India that these
things should not be shown to the
MPs. 1 would request the hon. Min-
ister kindly to look into the matter,
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Lastly, in Andaman and Nicobar
Islands, the forest departmen% has
been declared ag commercial depart-
ment. Recently, the railwasys have
announced about the payment of bonus
to their employees, the P&T Depart-
men¢ also announced that bonus would
be given to their employees and the
Ordnance Factories also announced
that their employees would get bonus.
Here in Andaman and Nicobar Islands,
the forest department has been de-
clared as a commercial unit and
under this there is a Saw Mill called
“Chattam Saw Mill” which is ome
of the biggest saw mills in South-
East Asia. The workers working in
the mil] are covered by the Forest
Act and they come under the Indus-
trial Disputes Act. Are they not
eligible to bonus? I do not know the
reason why they should not be eligible
for getting bonus like other workers
in Ordnance Factories or Railways
or P & T Department. I would re-
quest the hon. Minister to do some-
thing in this regard, and arrange to
grant them bonus as has been done in
the case of Railways, P & T Depart-
ment and Ordnance Factories. Sir,
I thank you very much for giving me
an opportunity to speak on the budget
for Demands for Grants of Agriculture
Ministry and I support the same,

SHRI AMAR ROY PRADHAN
(Cooch Behar): Mr. Chairman  Sir, I
cannot support this kulak-oriented,
landlord oriented budget for Agricul-
ture Ministry and Rural Reconstru-
ction Ministry. Out of 75 per cent
of the total population in the villages,
about 72 per cent are agriculturists
and according to 1971-72 Census, about
47 milliong are agricultural Jabourers,
who form 1/4th of the strength of
the work force of pur country. There
are about 73 millions of share-crop-
pers. There is no ray of hope for
about 12 croreg of people who are
share croppers agricultural labecurers
toiling masses, who are sacrificing
their life just like “Dadhichi”. They
are producing food for the whole
couniry by their blood and sweat and
and we shouldg not forget that 48 per
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cent of our national income comes
from the agriculture, If you ask a
village worker, g share-cropper or an
agricultural labourer “how do you
do” he will say that there is an end
for the day, there is an end for the
night but there is no end for our
misery, Sir, that is the condition of
landless agriculturists. Before I deal
with share-croppers and agricultural
labourers, I would like to draw the
attention of the hon, Minister to the
Report 1979-80 of the Ministry of
Agriculture, On page 5%, under Price
Policy it is stated as:—

“These terms of reference specify
that Agricultural Price Commission
would advise the Government on
price policy of paddy/rice, wheat,
Jowar, maize, ragi, barley, turn,
moong, urad sugarcane, groundnut,
soyabean, sunflower seed, rapeseed,
mustard  cotton, jute and Tobacco.”

1 would only request the hon. Minister
to kindly add some words after
tobacco *“...for the interest of mill-
owners” thereafter.

The Agricultural Prices Commission
ig nothing but a white elephant. What
is this term ‘support price’? It is
not at all remunerative to the agri-
culturists and is not going to improve
their condition. Now, what is the
support price of the various commodi-
ties? For raw jute, the support pirce
is Rs. 155 per quintal; for raw cotton
it is Rs. 275 per quintal and for sugar-
cane, the support price ig Rs, 12.5
per quintal provided the recovery is
8.5 per cent, I find no justification for
fixation of this support price. Take
for example the raw jute. The com-
mittee on Public Undertakings in 1978
in their recommendations said that the
cost of labour for production of one
quintal of jute is Rs. 340 besides 25
per cent additional expenses on agri-
cultuar] implements, manurg and other
charges. What a gulf of difference is
there in between the report of the
Public Undertakings Committee and
the report of the Agricultural Prices
Commission? Who is correct? I know,
in West Bengal it the 'weather 1is
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davourable, for production of one
.quintal of raw jute 36 mandays are
needed. Under the Minimum Wages
Act, the minimum wage as fixed in
West Bengal is Rs. 898, On this
basis, the labour cost alone for pro-
.duction of one guintal of raw jute
comes to Rs. 324. When the minimum
cost for production 1s Rs. 324, you are
giving Rs. 155 per quinta] to the
growers, Should you not fix this
support price on the basis of these
hard facts? It iz nothing but a
mockery. When the jute grower sells
his raw jute, he gets Rs, 1.50 per kg,
but when he goes to the market for
purchasing a miill-produced jute bag
of one kg. weight, he will have to pay
Rs. 5 minimum. In the jute mills
the production cost, transportation
cost etc, comes to only Rs. 1.50 per
kg. and the jute mill owners are thus
making a profit of Rs. 2 per kg. This
situation is there in the case of sugar
and cotton also. I can say boldly
that your Agricultural Prices Commis-
sion is doing nothing except to serve
the interest of big mill ownens, like
Birla Dalmia, Goenka and others.

The hon. Members from the ruling
party are always blaming the Janta
Party for all the ills in the country.
They should know that they have
been ruling this country for the last
thirty years except a short interval
What did they do for the poor people,
for the share-croppers and the agri-
cultural labour? The fact is that they
did nothing for them. While in the
Constitution, we talk of socialism, yet
the rural economy still remaing in
the hands of the feudal monarchy.
There are Estate Acquisition Act and
Land Reforms Act in every State,
but in practice except in West Bengal
and Kerala, nothing has been done in
other States,

According to Government figures,
68.60 lakh hectares of agriculturable
land is available and out of that 45
lakh hectares was declared surplus,
but only 15.76 lakh hectares have
been distributed se far. The Planning
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Commission had, however, given a
different view that the estimated
potential land is about 215 lakh hect-
ares.

In this connection, I would not like
to refer to the Mahalanobis Committee
Report or the Dandekar Committee
Report; 1 would only like to refer to
the Raj Committee Report. The
Raj Committee was constituted during
the reign of Shrimati Indira Gandhi.
According to the Raj Committee
Report, 60 per cent of the total culti-
vable land is in the hands of ten per
cent of the agriculturists and ten per
cent landlords are enjoying seventy
per cent of the tota] production. And
you are speaking of rural reconstruc-
tion. You may speak of green re-
volution but it will help only the
landlords.

What a pathetic condition of the
agricultural labourers! In 1965 they
used to get work for 270 days in a
year, in 1976 it came down to 235
days a year and though there are not
actua] figures availables for 1980,
surely it is now round about 200 days
in a year. According to the pirce
index of 1961, a male agricultural
labour used to get Rs, 1.19 in the year
1963-64 and it came down to 88 paise
only in 1974-75. I think. today it
is not more than 75 paise. There are
Minimum Wages Acts in different
States. The minimum wages fixed
under these Acts vary from Rs. 3.50
to Rs. 8.98 However, except in West
Bengal and Kerala, this Jegislation is
only on the Statute Book, it has not
been implemented at all. This is the
condition of the poor people. The
hon, member Shri Manoranjan Bhakta
saig about the pension of the agricul-

turists. When our hon. President of
Indian Union retires, he will get
pension. When a peon of this office

retires, he will get pension. Even
the Memberg of Parliament, when
they retired after flve years, will get
pension, but when these poor people,
agricultura] labourers, share croppers.
become old, there is none {o look
after them; they get nothing.
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In this connection, I may refer to
the left front Government of the
West Bengal. With their limited re-
sources, they have dene something for
these poor people regarding pension.
The share-croppers, the agricultural
labourers and the land-holders up to
one acre of land, when they will
attain the age of 60, he will get
pension at the rate of Rs. 60 per
month, This system must be intro-
duced in the entire country and the
entire cost should be borne by the
Central Government.

I would like to warn this Govern-
ment, particularly the Ministry of
Agriculture, do not forget the writings
on the wall. In this House, in this
air-conditioned House, in this green-
carpeted House, you may speak so
many things about the Green Revolu-
tion about socialism, Jai Kisan, but
do not forget these tillerg of the soil.
They are being exploited for the last
33 years. You did nothing for them.
Now they are coming forward. They
will make a carpet with your skin
and on that gkin they will move in a
procession with the slogan “Inklab
Zindabad.”

MR. CHAIRMAN: Mr. K. A. Swamij,
T will call you later on, because the
Interpreter is not available. Let him
come,

SHRI DIGVIJAY SINH (Surendra-
nagar): Mr. Chairman, Sir, at the oul-
set, let me try and make a suggestion
Jbefore I deal with more vital issues.
The puggestion is that we all know
that in this world a country which
enjoys a monsoon climate is perhaps
*‘a part of the world where the
vagaries of nature have tp be conten-
ded with the greatest care because in
this area, you will find diversity of
precipitation from one year to another
and specially in marginal areas like
those where the rain fall, on an
average, would be, say, 20" annually.
In guch areas the vagaries are causing
epidemic and in those greas, a culti-
vator finds himself in a dilemma,
because a year may come when he

Reconstruction

may have the best rain and another
year he may have no rain. Look at
what happens to my part of the
country, that is, Saurashtra where on
an average the rainfall] has doubled
and more than doubled over the last
two years causing great hazards and
misery; and the next year will be a
drought year. In guch areas, it is
imperative that the Government very
seriously consider to have crop in-
surance; crop insurance is a policy
which is remained on the shelvazs,
unimplemented for serveral years,
Governments have come and gone but
there is no clear decision on this point
in thig field. Certain progressive
States like my State, Gujarat have had
a pilot project; may be one or two
other States have had a pilot project.
But by and large this is an area which
needs to be looked into with great
care. Cotton is one of the important
products of India, particularly in
Gujarat, and more so in my consti-
tuency. This is a3 crop which suffers
great ups and downs in prices. I
know the Cotton Corporation of Incia
is a growing concern and it is pump-
ing money, more money every year,
to buy the crop in the field so that
middleman is gradually ousted but the
amount, of money that it has to buy
up this cotton ig infinitesimal com-
pared to what is required. I know
for certain that this year in Gujarat,
especially in my area that a cultivator
who was producing potton was pro-
ducing It at a cost gbove the cost of
sale and therefore every cultivator
was making a huge loss. The only
solution that I found was to see that
more cotton was exported. Govern-
ment should consider this with
gravity.  This year something like
ten million bales have been produced,
70 lakh bales would have been con-
sumeq by the textile mills and only,
7.5 lakh bales have been allowed to
be exported. At least 5-6 lakh bales
more need to be exported through
the C.C.I. whereby the cultivator in
the field could realise a better price.

The Food Corporation of India is
spread down to practically every
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district headquarters. I wish to make
the suggestion that they should be
brought down to the tehsil, taluk
level. There should be storage faci-
lity in every block, taluk headquarters
and great care should be taken to see
that the losseg that are incurred in
transit and storage, whether it 1s
corruption or gpoilage due to rates
that eat away g vast percentage of
production which is stored, some
immediate steps should be taken.

1 wish to talk about animal hus-
bandry. We all know that India is a
vast sub-continent and it has great
diversity and various species of
domestic animals, especially, cattle,
buffaloes, and a whole lot of animals,
right from elephant to angora rabbit
and al] those various species, compar-
ed to international standards are pro-
ducing neither that much meat nor
milk that sustain an anima] husbandry
industry. We al] know that there are
certain states, especially Haryana,
Punjab and Gujarat where milk pro-
duction does have a certain semblance
of consumption among the general
populace. But take the country as
a whole, espccially big states like U.P.
or Bihar or Orissa and find out what
is the average daily consumption of
milk and milk products. It is dismal;
it is scandalous. What has India done
in the last so many years since Inde-
pendence to ameliorate this situation?
I think it ig scandalous. Much more
needs to be done to propagate and to
give more impetus to the white re-
volution whereby the average man
in the village consumes more milk and
milk products. I wish to talk as an
ornithologist about birds. We all
know as agriculturists the importance
of birds in the agricultural arena. My
suggestion is that we should immedia-
tely have a nationa] institute whereby
varioug bird species which are on
the verge of extinction a lot of them
are should be conserved and gene-
pools, gene-banks created. The same
applies to domestic animalg species; a
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lot of them are on the verge of
extinction.

I wish to talk about fisheries. Our
colleague from Andamansg gave a very
vivid description of what is happening
in hig archipelago. But taking the
country ag a whole, how much do we
know ‘about the marine resources in
our territorial] waters? No survey
has been done. If we want to know
about fish migration and shore migra-
tion in our territorial waters, we pro-
bably have to go to Tokyo to get
maps from there to gee where the
various marine resources, lie. Also,
can the Government tell us gs to how
many of the poaching vessels and
trawlers from various countries have
been arrested and detained for poach-
ing our fish? We have not gone into-
that at all. Our fish wealth is being
poached and over-exploited

Coming to saling land, because of
over-drawing and over-exploitation of
the ground water, especially along the
coastal areas, we find that vast areas
of our agrcultura] land have become
saline wastes, because there ig no
proper regulation. A national cor-
poration should be created for
ameliorating the situation whereby
attention could be focussed on the
reclamation of the saline ]and.

Coming to water management_ pilot
programmeg have been funded but*
hopelessly inadequately. The Land
Use Boards which were set up four®
or six years ago have never met. Land
Use Boards are so important for the
congervation of the environment ant
soil of the grassland and general land.
But these have been lying indolent
for six years. I think something
shoulq be done about these very very
immediately,

We all want pesticides to comserve
our crops from being eaten away by
locusts and other pests, but do we
konw to what extent toxic substances
are injecteq into the soil and to what
extent it is injurious to the health of
the society? No survey has been done
about this,
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Coming to forests, these can be
classiied under grasslands, village
forest programmes and gocial forestry.
All thege are probably great employ-
ment-oriented agencies. But I can
certainly say that the gocial forestry
programme is an eye-wash if you
look at it from the point of view of
re-generating forests or grasslandg or
conserving the soil. It is merely an
employemnt agency. Because of lack
of proper planning in that area, village
forest programmes are tom-tommed
but actually nothing happens. They
are very important and if imple-
mented properly, they can be a fuel
substitute to the villagers, We know
that after independence, this country
has lost 75 per cent of it forests,
whether you like it or not. Vast areas
of our hills and rocky areas of Hima-
layas have been laid waste and are
barren. The soil has gone into the
gea. ] do not know how they will be
regenerated.  All I can say is, there
should be remote sensing. There is
a remote sensing project, but that has
to be implemented immediately so
that we know how much we lose and
what is to be done in that field.

*SHR; K. A, SWAMI
patnam): Mr. Chairman, Sir, many
distinguished Members have spoken
about agriculture and Rural Recon-
struction. I want to bring a few
more points to the notice of the hon.
Minister.

(Visakha-

Sir, at present there is an urgent
need for taking up a survey for under-
ground water resources for the cul-
tivation of dry areas. Unfortunately,
we are not paying sufficient attention
to the underwater resources, A survey
should be taken wup to locate the
underground water, After determin-
ing the location we must see that
water is brought up for use by tube-
wells. The Government must also
see to it that proper electrification
facilities are provided. Oi] engines,
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electric motors and pumps must also
be provided.

There should be a permanent pro-
gramme to see that every village in
dry area is covered under this scheme.
Unless we have such a scheme on 2
permanent footing, we cannot expect
more acreage coming under the
plough. Only through this scheme
can we supply water to small farmers
in remote villages in dry area. Ours
is an agricultural country. About 75
per cent of the population depend on
agriculture. I ggree that the Gov-
ernment is spending croreg of
rupees; on projects to bring more and
more dry areas under cultivation but
such costly constructions will ultima-
tely, have to be supplemented by
underground water resources to see
the entire dry area in the country
coming under the plough. In this
regard Punjab stands out as an
example. Even smal] pieces of land
are being cultivated there by
meang of underground water. Qther
States must follow that example.

In Andhra Pradesh backward areas
like Srikakulam, Vizag, Vijayanaga-
ram and East Godavari gistriets in the
State and the country are in ronstant
grip of natura) calamities, These areas
will experience either drought or
heavy rain year after year. For the
past 20 years there hag not bean even
a single harvest, with the result that
many farmers are leaving their farms
and villageg and gettling down in
nearby tewns. Sir, a person who
owns a pan-shop or workg as dock
labourer is able to see his son becom-
ing a doctor, an engineer or an 1.A.S.
officer. But, the poor farmer wko
sticks to his land in hig village is not
able to provide even primary educa-
tion to his children even though he
owng 25 acres of land. I need not stress
upon the ifficultieg of these dry land
farmers any further for much has
already been said about it.

e e W mE wm @ —

*The origina] speech was delivered in Telugu.
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Research must be carfied out to
find how much investment is needed
on an acre of land for cultivation. The
mirimum price must be decided on
that basis. A minimum support price
is needed, otherwise it may lead to a
fal] in production. At present, sugar
cane growers are not getting a remu-
nerative price for their cane. They
are not able to get back even their
investments. Factory ownerg are pur-
chasing the cane gt a price which is
much below the price fixed by the
Government.

Sir, nationalised banks are not ex-
tending credit facilities to all the poor
farmers in villages, They arz not
extending the credit facilitieg even in
their adopted villages. The farmers
must be supplied with pass books on
a permanent basis and they must get
the requireq credit on the production
of such pass books. Even the policies
of the Reserve Bank of India are not
at a]] serving the interests of the far-
mers. On the contrary they are harm-
ing the farmers. In this connection,
1 request the hon. Minister to take this
matter very geriously and set things
right as early as possible, and sze
that the farmers get credit facilities
even in remotest villages

One more important point to which
I want to draw the attention of the
hon, Minister ig the Crop Insurance
Scheme. The scheme is already in
operation in many countries. Our
country and our farmers have already
suffered very much. I do not know
why the Government is hesitating to
adopt this scheme. I hope the hon.
Minister will not waste any furth=zr
time to help our farmers by imple-
menting this scheme. [t will give our
farmers the support they need in their
hour of distress,

The marketing facilitieg available to
the farmer are too inadequate. The
storage facilities are also very much
inadequate. Godowns must be con-
structed in every village to store its
produce. If it ig not possible, the
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Government should hire godowns from
private owners,

We have the Jute Corporatios of
Indig to gerve the needs of the grow-
erg and the industry. But instead of
purchasing the jute directly from the
growers, it is at present purchasing
it from the middle men. These middle
men purchase the jute from the grow-
ers at a low price and profit by selling
it at enhanceq prices to the J.CIL
There are huge gtocks lying with the
farmers even now. [ request the bun.
Minister to see that these middle men
and agents of mill owners should be
eliminateq and the growers should get
a remunerative price for their produce.

At present the forestg are being
continuously destroyed on various pre-
texts and replantation programme is
not being carried out. Though we
have a Forest Department, it is not
helping the growth of forests. Affo-
restation programme must therefore,
be taken up seriously and the entire
waste land in the country ‘must be
converteq into a green land. In this
regard Orissa hag achieved gsome suc-
cess and other States shou'd iollow
this example.

I hope the hon, Minister will co.si-
der my points. With these wordg Sir,
I support the demands.

MR, CHAIRMAN. Before  call the
next speaker I would request hon.
Members not to come near the Chair.
If they have anything to communicate,
they should only send slips to the
Chair.,

et waara fag (sdq3) @ AAAg
Fawyia oY, FXT ¥ W B /AYT 7 AT
qH I« W § W¥T gET SHYT F P57
I W §IEdT | ag A § f§ FW IeTAq
w 3Ifa yww g ®r aff faaar §,
FO K 8@ FR IJ w7 AP fqar @
g3 W¥ Y A afey fusx 34 =maf @
A4 77 @ & N AN av|w F 7 o
fa #af agf 37 & sfad qgea fRar @rn
§ L W A g8 v wA ¥ fF Iqw
qd & geere W wE AN I F 77 W
gt feur fr foart A Sfqa geq 2
AT & ag wgar wEgar £ ¢ am A 2
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a1 f& arg & o eqe §F ww W
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qia o, & wind g f& oo e wgeaqr
femigm yT 7@ «@F w1 wwg faar
fafexa dit & aga & wiigd § @ fawx
e fwg & AFT W W wedw ol
AA@T & WD W | O wrdr =y
W@ § f& 30, 35 mai ¥ HE qEwr
afl g8, ¥ sgm wigw g v swpfaw
wmzuﬁmmmmmﬁ%mwzx
#Y w Jaga fggena ¥ am &
¥ A & w9 F§ dmfawi wr o G-
TZ ¥ wigwm f foad warw @ @ A
¥ @iw gt o wy gmiw fggem W
A BAT & wwA  mowr faw FEr w3
s g ar & 0 ow ¥ niw gAY
gRae Jf 7|, @ weid FRey ¥ W
AR (E (I

#§ 37 4 ¥ A s wgar,” e
IR ¥ R g @I aw I9® g )
& (qaga s wigw g B waT wiw &
IR s g @ (Afvma A ¥ st @R
faga & daiw (wam & ofieea
I wifgnd, fafesq, gfom §, ®R
W F qwA g Aa o1 [qo€ go §, grEaw
g 9« ar @ & fagw =1 +w I
@i ¥ Ag @, ad 75 fqafm a &
fegeaa wr fawta 7t €m0 9@ aW
gt tr giw faam 7 = woF & fag
agn & @xad ani &

uF AAAL €0 9o vwo qro @, FrIe-
N4 ofwg THFE suF dga qwn fggwa
¥ ga & fag 78 fo w2 ™ @, 3Ifwa
W ogE ® wga % faw oSt & FAw
Faqr sifge @, ag 4 s+ 1 weeEw
FAAT F oF WS a7 g4 4 =y o

wIEN & Ada ¥ | IPEw fggem
F AW FW § A7 aga & AT a3

wiai ¥ fagg s & a0 @ vww fag
38 mMa w7 W@ ¥ 1 famy sEET

W A FiedereE W o9y ¥ wew
g1 100 wiw W fAw W@ ¥ 0
faad feaigma & ac qx gfa & qwen
] T FE A | FEe S frowe wiFd §
3 w8 § w1 Fearg-ags & | g qF
s Fqad) foa waw § oY fa feace
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zrﬁ‘-' 160 #qy fa##y qedfger gasw
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forddd & € Wk 35 g v e
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FRE R ¥ FY qqr sfEmma A fw
W W gEmIT faw x@ f5 o=@ aF WT
HUFR 7 & qa & U7 TG 7 FE &8 |

wAIY ¥ fag =« IR A |EEAT
&t ®xfsa xz wag I & foaa
§Z§ ® T

st SFT ¥ IY fIH ¥ faq ww
faadt % gz 23 & Q@ & dow ai ¥
fer Al ¥ fqr afexd Afwg « =& -,
qy g AT ¥ omqe @ a1 § 1 agi
AT & A0 qOTA FU  aqqEdr ® w0q |
T oA & qrg X qydt  aw @ s
g |

SHRI LAKSHMAN MALLICK
(Jagatsinghpur): Mr. Chairman, Sir,
I rise to support the Demands for
Grants of the Ministry of Agriculture.

The agricultural production hag a
great importance in our country. Apart
from the need for food, this sector em-
ploys the bulk of our labour force and
their wellheing depends on g high le-
vel of productivity. During the year
1978-79, foodgraing production has
reached a record level of 131.37 mil-
lions tonnes, We should take note of
certain important factg for guch a
record,

Firstly, thig figure includes the pro-
duction of both cereals and pulses.
But production of pulses hag hardly
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changed. It hag fallen below that of
the year 1975-76. Practically, pulses
have disappeared from the diet of
the poor people here. The lower and
middle class people are not gble te
purchase these for their diet. A mas-
sive research effort hag to be mounted
for augmenting the pulses production
in unirrigated areas.

Secondly, the overal] production
figuregs dn not bring out correctly the
regional situations. Out of a total
increase of 4.76 million tonnes in
cerea] production in 1978-79 over
1977-78, 3.23 million tonnes are on
account of wheat. The area of rice-
growing ig comparatively larger than
that of the area under wheat., There
are many reasons probably for less
production of rice. The natural cala-
mities alsp played g part for less pro-
duction. The wheat production has
been increased more significantly than
rice production. The yield per unit
area in many of the rice producing
areas is very low. Our food situation
will never be comfortable. The far-
merg of rice-growing areas wil] con-
tinue to suffer unlesg this production
disparity is corrected. One of ¢the
major reasons for the stagnation in
rice production ig due to poor irriga-
tion support. Wherever the irrigation
facilitieg are gavailable the farmers
have adopted the improved practices
and have increased their consumptior
of inputs anq achieved a satisfactory
level of production. Unfortunately,
greater part of thig area continues to
depend on rains. To correct such im-
balances between rice growing area
ang wheat area a policy decision has
to be taken that the Centre will assist
the Stateg in execution of irrigation
schemes,

Sir, for our fooed production we
depend on imported fertilisers. Ferti-
liser consumption has improved re-
markably from 2.57 million tonnes in
1974-75 to 5.11 million tonnes in 1978-
79. I hope there ig no likelihood that
thig import of fertilisers will stop in
the near future. It is revealeq from
the Report of the Ministry that some
important fertilisers are not jvailable
and the prices in the international
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market have been rising and the sup-
pliers do not want to honour the con-
tractual commitments. We have to
take note of these facts, We should
also step-up domestic production in
order to make the country self-suffi-
eient in this sector. This needs for
a perspective plan for setting up
fertiliser plants, Such a plan should
be drawn up quickly and imple-
mented,

Sir, the recent increase in fertiliser
price hag made it imperative that the
farmer should get a fair price for his
produce. In the absence fair price
shops the production leve] cannot he
maintained. A large number of jute
farmers in Orissa do not gey a fair
price. They gre very often forced to
part with their produce at a throw-
away price. Procurement of jute at
fair price should be organised.

Sir, the rural employment situation
is alarming. There ig clear evidence
about increasing of unemployment
ang@ under-employment in rural sec-
tors. Unfortunately, there is no single
thrust in our programmes of rural
development. A variety of program-
mes with practically same programme
contents are being implemented. At
the State leve] these programmes are
some times controlled by different de-
partments with the result that the
schemeg work at cross-purposes. So,
it creates confusion alround. There is
no reason why all such schemes meant
for petterment of small and marginal
farmers and landlesg labourers cannot
be blended into 3 single scheme., The
Finance Minister in hig budget speech
referred to g National gcheme of rural
employment. We hope this scheme
wil] not be yet another routine scheme
and all schemes with identical con-
tenfs put operating wunder different
labels wil] be blended together. We
do not see adequate thought being
given for organising z viable machi-
nery for rural gevelopment,

The blocks installed in the 1950s,
have fallen into disuse and are now
without any viable programme, Keep-
ing in view the need to provide more
important serviceg at one place to the
Rural community block pattern was
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originally designed, This was a novel
experiment. But, before it coulg be
fully established, it wag called off.
As guch, at present, we have no agency
to implement the rural development
programme. If thig gsituation conti-
nues, the bulk of the outlay will re-
main unspent and the penefits meant
for the people will not reach them.
So, 1 would suggest that serious
thought should be given tg reconsti-
tuting the block machinery so that
various disciplines connectegq with
rura] development work are integrat-
ed into a singly administered adminis-

trative apparatus.

Then, Sir, my last point is this, The
Railways do not serve equally all
parts of the country, For. example, in
Orissa_ there are many districts, which
are not served by the Railways. The
price of fertilizer is based on f.o.r.
destination rail-head. There ig very
little margin of profit. Therefore
transpory of fertilizer from the rail
head to the interior area has become
uneconomical.

Ag a result, much of the interior
areas are dcnied the advantage of get-
ting fertilizer at reasonable price.
Many State Government like Orissa
have been urging the Government of
India to declare the block headquartera
as national rail-read, so that the fer-
tilizer can be transported by road from
nearest railhead to the block head-
quarters, which would be destination
point for f.o.r. destination price. With-
out this facility, the consumption of
fertilizers in the backward States like
Orissa ig not jikely to improve much.
So, Government should declare block
headquarters as rail-head,

With these words I conclude my
speech,

MR. CHAIRMAN; Shri I. S, Tur...

Wt wgw fag g8 (A9 T1R)
(spoke a few wo-rds in Punjabdi),

MR. CHAIRMAN: Either you gpeak
in Hindi or you speak in English. If
you want to speak in Punjabi,
you may speak later, You have not
given any previoug notice.
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uq AT99d WIAT q1q GART KT AT |

THE MINISTER OF STATE IN TIIE
MINISTRY OF AGRICULTURE
(SHRI R. V. SWAMINATHAN): Sur,
many hon memberg from the other
side and also from my side have parti-
cipated in the debate on the Budget
Demands of the Ministry of Agriculture
and the Minisiry of Rura] Reconstruc-
tion My senior colleague, Shri Raoc
LBirendra Singh wil] Jater on wind up
the debate. He wil] deal with most of
the points that have been made in this
debate with regarq to agriculture and
other important points. I am making
this intervention mainly to deal with
some of the points concerning Animal
Husbandry, Dairying, Fisheries and
Rura] Reconstruction gince I am handl-
ing these subjects,

L ™
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At present in the agricultura] eco-
nomy of India, crop husbandry plays
a dominant role. It gccountg for nearly
79 per cent of the value of total output
in agricultural sector. The livestock
sector accounts for 17 per cent and
fisheries for nearly 1.7 per cent.

With this excessive dependence on
crop husbandry, there is too much of
instability in agricultura] incomes
from year to year. Jf agriculture is to
be stabilised, we must develop the
livestock sector ag well gg the fisheries
sector in a big way. These sectors
have 5 great deal of export potential.
Moreover, these are sectors wherein
small farmers, marginal farmers, agri-
cultural labour and smal] fishermen
can effectively participate.

In the above context, we propose to0
lay a much greater stress on livestock
development and fisheries in the new
Five Year Plan that ig being formu-
lated. In 1980-81 ijtself, 3 beginning
has been made in this direction.

In order to meet the increased re-
quirements of milk, our country needs
to step up our milk production in a
big way. Currently, our annual milk
productiion is around 29 million
tonnes. The intention is to increase
this by about 8 million tonnes in the
next five years. For this purpose, it
1s necessary {o carry out 5 cross-
breeding programme on a massive
scale. Some beginnings have already
been made towards introduction of a
cross-breeding programme in the
country. In 1980-81, e are intend-
ing to give it a big push forward
For this purpose we have provided
Rs. 5 crores in the Central Budget
for the establishment of frozen semen
stations in the different parts of the
country for artificial jnsemination,

Along with cattle development, we
intend to intensify our efforts in the
dairy development, The main pro-
gramme here ig that of Operation
Flood II, which will cover about 155
milk-sheq gdistricts. This massive pro-
jecy is intendeq to benefit 10 million
families and cover about 15 million
milch animals. As an indication of
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our earnestness, I might add that the
Plan outlay for cattle and dairy
development which was about Rs. 51
croreg in 1979-80 hag been increased
to Rs. 81 crores in the Central Budget
now under consideration.

I think I should also take this
opportunity to remove some mis-
apprehensions regarding Operation
Flood 1. Far from being a failure,
it has largely achieved the major
objectives. Out of a sum of Rs. 112.60
oriores generated from gale of gift
SMP and butter oil, Rs. 106 crores
have been utilised. The processing
capacities of the 4 metropolitan
dairies have been increaseq three-fold
from 9 lakh litres per day to 27 lakh
litres per day. In the 18 milkshed
areas, feeder balancing capacities
have been raised from under 7 lakh
litres per day to 32 lakh litres per
day. A substantial fleet of rail and
road milk tankers capable of trans-
porting nearly 30 lakh litreg per day
has been built up.

Nearly 1.2 million milk producers
have been benefitegq through member-
ship of 9,000 cooperative societies
which provide facilities for technical
inputs and veterinary care for their
milch cattle. In those areas nearly
14 1akh grtificial inseminationg have
been performed. For supplementary
feeding of the animals, 8 cattle feed
plantg have been commissioned and
8 more are so0n to be operational.

The result of these efforts has been
that import of milk powder has
declined from 48,000 tonnes in 1968-69
to 19,000 tonnes in 1979-80, while
during the same period the indige-
noug production increased from 20,000
tonnes to 64,000 {onnes.

Our studies have shown that in
practically all the 18 milk sheds
about 70 per cent of the members of
the gocieties are small or marginal
farmers or landless labourers.

In our assessment the Operation
Floog I approach hag proved suffi-
ciently  sucdessful to induce us to
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undertake the more ambitious Opera-
tion Flooq II project which will now
cover practically all the States.

Shri Digambhar Singh’s point that
step up of outlay on dairy wil] help
only the urban consumers to get
cheap milk and butter, is not correct.
Firstly, around 35 per cent of the
outlay will be clearly used for cattle
development programmes in villages
like provision of artificial insemina-
tion facilities, veterinary care, feed
and fodder, semen banks, etc.

Secondly, the investments in pro-
cessing capacities which would be
around 35 per cent will also benefit
the producers by providing them with
an assureq remunerative price and
stable market and with gccess to the
purchasing power of the urban con-
sumers.

Thirdly, studies in the milksheds
taken up under Operation Flood I
have shown that the milk producers
have secured at least 50 per cent in-
creaseg in their cash incomes,

Finally, the processing capacities,
particularly the feeder /balancing
dairies are proposed to be owned by
the producerg cooperatives,

The hon. Member from Andaman
said that Andaman should not be
neglected. Any programme that the
Government of India envisage, is
meant for the whole of the country.
Andaman ig also g part of our country
though it is situateq at a far off place.
We will pot ignore it. He wanted
that the programme of Operation
Flood II ghould be introduced there.
We are planning for it. Also cattle
development covers Andaman &
Nicobar Islands.

Poultry rearing is generally done
by small and marginal farmers,
tribals and other weaker sectiong of
the community. There is growing
demand for eggs ang poultry meat.
The present level of production of
eggs, ie., by 1879-80 is of the order
of 12 thousand million eggs ang 22
million broilers.
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In order to meet the growing re-
quirement of eggs and birds, we want
to raise itg production to 16,510 mil-
lion eggs and 35 million broilers by
1984-85. Thig big step-up in poultry
production will provide the much
needed employment to rural people
as well ag increased production of
eggs and birds to meet the national
demand.

The indigenous hens lay about 60
to 100 eggs per year as against im-
ported birds of improved variety
which lay 220 to 260 eggs per year.
The Yoreign countries supplied grand
parent/parent stock to our country in
which the male bird came from one
particular line and the female from
another particular ling thus making
1t different to reproduce pure-lines as
such,

The Indian farms thus had to
remain dependent on foreign countries
for replacement of birds at regular
internals. It was also felt that
adequate attention was not being paid
by the private poultry breeders to-
wards research and developmeng for
evolving new varieties of birdg which
could perform well under our agro-
climatic conditions.

Keeping in view the danger of con-
stant dependence on foreign countries
for supply of breeding stock, Gov-
ernment have taken a policy decision
to ban import of grand parent/parent
stock from foreign countries. Gov-
ernment have also decideq to encour-
age genuine poultry breeders in the
country to take to basic breeding
work (pure Jines). This step will
make the country gelf-reliant.

As T stated earlier, we need to give
much greater attention to the deve-
lopment of fisheries. In this sector,
we have a very big scope for inland
fisherieg development. In the Budget
of 1980-81, we have provided Rs. 100
lakhs for inland fisherieg develop-
ment as against gn amount of Rs, 15
lakhs provided in the previoug year’s
Budget.
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From the beginning of this year,
a Worlg Bank project for gevelop-
ment of inland fisheries hag been
taken up in five States—Bihar, Orissa,
West Bengal, Uttar Pradesh and
Madhya Pradesh.

It ig proposed to get the village
tanks etc., leaseq to individual fisher-
men or their co-operatives on a long-
term basis. Efforts would be made
to upgrade the ponds and the cultiva-
tion of fish in such ponds. Supply
o¢ fish seeds through Fish Seeq Cor-
poration ig proposed to be arranged.

For development of inland fisheries,
one of the ongoing schemes relates to
fish farmers development agencies.
About 93 such agencies already exist
and are functioning, It is proposed
to increase their number gpecially in
the Northeastern States.

In regard to inlang fisheries, one
of the greatest bottlenecks is the
inadequacy of fish seed. It is esti-
mated that the overall requirement
is nearly 6,000—million fish fry. The
actua] availability is hardly 1,000
million fish fry. We are making out
the programme for development of
large scale arrangement o¢ fish seed
production both in the public and the
private gector.

In the sector of inland fisheries, one
of the most promising areas is that of
brackish water aquaculture. Brackish
water fish fasfming has been {tried
successfully in West Bengal, Andhra
Pradesh and Kerala. So far, pilot
projects covering an area of 300 ha.
have been taken up. It is proposed
to ensure bigger projects for this
purpose,

In the coming years, one_ of the
most promising areas of development
will relate to marine fisheries. Ag the
hon, Members may be aware, only
recently there hag been a change in
what is called the I,aw oy the Sea.
As g result of this change, India's
jurisdiction stands extended by 200
mileg from ik coast.
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Thig additional area ig known as the
Exclusive Economic Zone (EEZ). As
a result of this, over 2.2 million
square km. of oceanic areg are now
within the sovereign rights of our
country. This offers us a new chal-
lenge and also a new opportunity.

For exploiting this new gsset, we
have to intensity our arrangements
for survey of the fisheries resources,
so that data become available to the
fishery industry for exploitation. For
thig purpose, the Centra] Budget now
under discussion provides Rs, 12
crores as against Rs. 7 croreg provid-
ed lagt year.

For survey of deep sea fisheries re-
sources, we are taking action to
strengthen the exploratory fisheries
project. Eight sophisticated vessels
are already at the disposal of this
project. Under the new Budget, we
intend to increase the strength by an-
other five vessels.

In order to help the fishing indus-
try for locating good fishing grounds
in different parts of the ocean, we
propose to give periodically ugeful
data either through bulletins or by
radio broadcast about the available

fishery resources in the deep gea
areas.

For development of marine fisheries,
one of the essential requirements is
provision of fishing harbours. During
1980-81, a major fishing harbouy at
Paradeep is proposed to be taken up.
In addition, 3 minor harbourg at
Chhinnamuttam (Tami] Nadu),
Meenadakara (Kerala) and Astrang
(Orissa) and about 10 Janding sites
will be taken up for consideration.

I am glad that we have completed
the preparation of a Master Plan for
fishing harbours throughout tha coun-
iry. We have circulated it to the
State Governmentg for comments.
During 1979-80, total expenditure on
development ¢ the fishing harbours
wag less than Rs. 3 crores. In 1980-
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81, we propose to more than double
this amount.

One of the biggest constraintg in
the marine fisheries is the paucity of
trained Skippers, Deckhandg and
Engineers. Fon this purpose, the
training course in the Centra] Insti-
tute of Fisheries Nautical and Engi-
neering Training is being revamped.

The trainees will now be given both
institutional training and the requir-
ed gea-service will also be arranged
for them so that at the close of the
training course they are qualified {o
appear in the competency examina-
tion. So far the trainees themselves
had to arrange the sea-service with
considerable difficulty.

It is hardly necessary for me to
stress that deep sea fishing industries
cannot be developed unless long-lerm
loan or short-term loans are available
for purchase of necessary vessels
This responsibility wag entrusted to
the Shipping Development Fund
Committee. During 1979-80 no loans
were actually disbursed for a variety
crores of loans would be disbursed.

During 1450-81, we propose to give
specta, attentionn to thig matter and
sort out tne probhiems. Qur intention
is that durimg 1980-81 abouy Rs. §
crores of locans would be disbursed

During 1980-81, one of the aspects
to which we propose to give pointed
atlention is that of policy governing
the chartering of deep seca fishing
vessels. We propose to streamline
the policy keeping in view the short-
term as well ag long-term natinnal
interests. The intention would he to
ensure that there is no over-exploita-
lion of coastal fisheries.

We arp also trying to see that no
poaching takes place under the garb
of chartered vessels, We will also
fry to see that the chartering policy
facilitates collection of fisherieg data
and training of Indian personnel.

It is a matter of serious concern
for all of ug that in spite of nearly
30 yearg of planning and development,
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there hag not been any appreciable
improvement in the lot of the rural
poor. There is evidence to believe
that economic disparities as well as
regional imbalances have been gggra-
vated.

The pursuit of the goal of higher
GNP and the approach of general
economic development hag bypassed
the rural poor. In fact, the realisa-
tion of the limitation of gpproach of
general development and the convic-
tion that the problem can only be
tackleq by a direct and frontal attack
on poverty according to a programme
launched by the then Congress Gov-
ernment under the leadership of
Prime Minister Indira Gandhi led to
the target group-oriented and area
specific programmes like Small Far-
mer’'s Development Agency Pro-
gramme, Drought Prone Area Pro-
gramme, Desert Development Pro-
gramme, etc.

17 hrs.

The eradication of poverly in the
rural areag and the removal of re-
gional imbalances, provision of em-
ployment, angq bringing about a
transformation o the rural sector are
the specific responsihilfties assigned
lo the Ministry of Rural Reconstruc-
tion. This Ministry geeks to achieve
this objective through a number of
programmes such as Small Farmers’
Development Agency, Drough{ Prone
Areas Programme/Desert Develop-
ment Programme ete.

Thig Ministry intends to impart a
new momentum to anti-poverty pro-
grammes, and to translate the Gov-
ernment’s electora] commitmentg into
rcality as speedily as possible. In
thig context, the Small Farmers’
Developmnt Agency and Integrated
Rural Development Programmes have
been virtually merged under one set
of guidelines.

The main objective of the Small
Farmers’ Development Agency—
Integrated Rural Development Pro-
gramme is to Jaunch a frontal attack
on rural poverty through raising the
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incomeg of the rural poor so as to
enable them to go above the poverty
line. The focug is on the family as a
unit. These programmeg are meant
exclusively for the benefit of a target
group consisting of small and mar-
ginal farmers, agricultura] labQurers,
Harijans and ,Adivasig and rural arti-
sans and craftsmen,

These programmes combine gsubsi-
dies providedq by Government and
loang extended by banking institutions
to finance investment activities which
would raise the incomes of the bene-
ficiary families substantially. Prac-
tically every viable economic activity
in the rura] areas is eligible for assist-
ance under these programmes.

Agriculture, Animal Husbandry,
Dairying, Poultry Farming and other
ancillary occupations have a promi-
nent role under these programmes.
Rural industrieg and services are also
particularly encouraged unde, these
Programmes.

Identified members of the target
group are provided subsidies from
Government ‘funds. Smail] farmers
are eligible for subsidy at the rate of
25 per cent of the cost of the gscheme,
Margina) farmers and agricultural
labourers are provided subsidy at the
rate of 33-1/3 per cent. An individual
beneficiary may receive a maximum of
Rs. 3,000 by way of subsidy. I the
case of Scheduleq Tribes, this ceiling
is Rs. 5,000.

The Integrated Rural Development
Programme is now under implemen-
lation in 2,900 blocks out of 5,004
blocks in the whole country. The
provision under the Smal] Farmers’
Development Agency — Integrated
Rural Development Programme has
been stepped up to Rs. 92 crores in
the current year as against Rs. 85.92
crores in 1979-80.

Far from ‘failing to provide ade-
quate funds, the present Government
is pumping in more resourceg for
rural] development,

The crucial question is not provi-
sions in the budget; what is more im-
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portant is the capacity of the State
Governments ang implementing
agencieg to utilise budget ~ provisions
effectively. In spite of severa] limit-
ing factors, the State Governments
and the implementing agencies have
been able to utilise large parts of
budget allocations and they have also
been able to mobilise substantial cre-
dit support for this programme.

It is estimateq that, on an average,
one million families wof the target
group are being assisted in a year un-
der this programme. At least one-
fifth of these families belong to the
Scheduled Castes and Scheduled
Tribes. The number of families
assisted in a year is likely to be step-
ped up to 1.5 million,

The Government is mosy anxioug to
extend the benefits under this pro-
gramme to the weaker gections in
every part of the country. Accord-
ingly, we propose to extend the Inte-
grated Rura] Development Pro-
gramme to the whole of India as soon
ag possible with such modifications as
may be necessary.

Once this programme is extended to
every Block in the country and the
administrative arrangementg are
streamlined, it would be possible for
us to assist seweral millio, families
belonging to the poorest sections of
our population every year, and this
will go a long way in mitigating
poverty in the rural areag of India.

While implementing programmes
for the benefit of families belonging
to the target group, we are equally
concerned about the development of
specially backwarq and environmen-
tally handicapped areas.

The major programmeg for area
development gre the Drought Prone
Areas Programme and the Desert De-
velopment Programme. The former
Is under implementation in 557 Blocks
comprised in 74 districts. The pri-
mary objective of the programme is
to upgrade ecological and production
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conditions in areag subject to repeat-
ed droughts.

The programme not only seeks to
augment wate, resources, but it also
seeks to promote improved dry land
agricultural practices and create
opportunities for non-crop incomes
through subsidiary occupations in the
animal husbandry sector.

A large afforestation and soil con-
servation programme has also been
taken up under the programme. Some
hon. Members have beep critical of
what they consider insufficient finan-
cial support to the programme. The
cost of the programme is presently
borne equally by the Union Govern-
ment and the State Government con-
cerned. The actual implementation of
the programme is the responsibility
of the State Government. The pace of
expenditure has not always been
satisfactory, with the result that it
has not been possible for us to release
the whole of the Central assistance.

We are in constant touch with the
State Governments and are urging
them to step up the expenditure so
that a larger order of investment
takes place in these resource-deficit
areas.

Some hon. Members have referred
to the need for expanding the cover-
age of the programme. This program-
me it may be appreciated, is in the
nature of a pilot programme and is
not meant to substitute the effortg of
State Governments in the matter of
improving productivity of land.

I may however, inform the House
that a Task Force has been set yp to
go into this as well as other connected
questions.

The Desert Development Programme
is being jmplemented in 132 Blocks
comprised in 20 districts. Thig pro-
gramme has, broadly, the same objec-
tives as the DPAP, but it lays greater
emphasis on the control of desertifica-
tion.

The hot deserts in Rajasthan,
Haryana and Gujarat and the cold
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deserts in the Ladakh region and
Spiti are covereq under the program-
me. The Task Force under reference
is also going into the working of this

programme.

Hon. Members are aware that
efforts at re-designing the agrarian
structure and at ensuring a more
equitable distribution of land resour-
ces have been made through a variety
of land reform measures.

It is true that these measures have
not succeeded uniformly and that
there are areas where implementation
of the reform legislation has been un-
satisfactory, but there can be no
doubt that India’s overall land reform
performance has been outstanding
by all standards.

Feudal institutions like Zamindari,
Jagirdari etc, have been abolished and
farmers in these areas have been
brought into direct relation with the
State. Tenants have become owners
of lang in several States and in every
State, they enjoy protection against
rack-renting and wilful eviction,

It has to be conceded that the bene-
fits of progressive legislation have not
accrued uniformly in all areas and
that there is, in practice, considerable
exploitation of tenants in utter viola-
tion of the provisions of the law.
Fortunately, these areas are becoming
fewer, largely because of the grow-
ing enlightenment among tenants.

The lawg on lang ceilings were re-
vised extensively since 1972. An area
of about 23.6 lakh acres has been
taken possession of land an area of
about 168 lakh landless persons.

A wholesome feature of the pre-
sent land re-distribution policy is the
clear advantage secured by landless
persons belonging to the Scheduled
Castes and Scheduled Tribes. The for-
mer account for gbout 40.8 per cent
of all allottees; the corresponding
share of Scheduled Tribes allottees is
12.5 per cent.

CEovemment are aware that the pace
of implementation of ceiling laws has
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not been as fast as they would have
liked. The gap between the area dec-
lared surplug and taken possession of
and between the latter area and the
area Aactually distributed ig quite
large. We have drawn attention of
State Governments to the need for
greater expedition in disposal of land
ceiling cases, We hope that tangible
progress would be in evidence shortly.

Some hon. Members has observed
that the flow of credit to the weaker
sections has not been adequate. T am
glad to inform the House ii.at thore
has beep significant improvement in
the lending by cooperative as well as
commercial banks to the weaker sec-
tions.

For example, the total short-term
and medium loans advanced to small
farmers by cooperative banks has gone
up from Rs. 21237 crores in 1973-74
to Rs. 488.80 crores in 1977-78, repre-
seniing an increase from 27.8 per cent
to 38.4 per cent of tolal landing for
agriculture.

In the case of commercial banks,
the total lending to small farmers has
gone up from Rs 118.81 crores (28.1
per cent) in 1973-74 to Rs. 457.46
crores (37.1 per cent) in 1977-78, At
the end of March 1979, the coverage
of small farmers formed 67.5 per cent
of the total number of borrowal ac-
counts for commercial banks.

The Government are conscious of
the fact that the flow of credit to the
weaker sections, including small far-
mers, margina] farmers, landless la-
bourers and rural artisans, requires to
be stepped up further.

With this end in view, several guide-
lines have been issued in the recent
past covering aspects like timely sanc-
tion of loans, margin money security
norms, lending procedure and simple
loan application forms.

The Government have also advised
that at least 50 per cent of the bank’s
total agricultural advances should go
to small and margina] farmers by the
end of 1982-83.
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The Government have alsg announc-
ed In March 1880 the following mea-
sureg to accelerate the flow of bank
credit to the weaker sections:

(i) The target set in February
1977 of banks lending 33.3 per cent
of their aggregate credit to the
priority sector has been raised to
40 per cent to be achieved in the
next five years.

A significant proportion within this
overall target will be provided to the
beneficiarieg of the 20-Point program-
me which will be revitalised.

(ii) Banks will evolve special
schemes tailoredq to the require-
ments of the beneficiaries of the 20-
Point programme ag part of their
district credit plans,

(iii) The scheme of differential
rate of interest and the programme
of establishing regional rural banks
will be pursued with greater vigour.

(iv) The Reserve Bank will
evolve a monitoring system to eva-
luate the performance of different
banks in the implementation of the
20-Point programme,

(v) Banks have been advised to
adopt simplified application forms in
regiona] languages and simplified
lending procedures, including relax.
ed security and margin normsg in
their lending to agriculture.

The Khadi gnd Village Industries
Commission now forms part of the
Ministry of Rural Reconstruction. It
is mainly through the village indus-
tries, within the Commission’s pur-
view that the programme of rural
industrialisation is to be promoted.

Presently twenty-five village indus-
tries including Khadj are the main
concern of the Khad! and Village
Industries Commission, It js proposed
to add another 15 village industries in
their schedule.

The financial outlay for these pro-
grammes for the current year, as
you already know, is Rs. 85.88 crores.
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The total production in the khadi and
village industries sectors was worth
Rs. 412.65 crores in 1879-80 which
during the current year is expected to
increase to Rs, 504.39 crores,

Similarly, the number of those em-
ployed in these sectors is proposed to
be increased from the existing level
of 29.45 lakhs to 33.79 lakhs by the
end of the flnancial year. These figures
include both full-time and part-time
workers.

A conscious effort is being made to
increase the number of full-time
artisans/entrepreneurs. Also expansion
of certain village industries namely,
oil ghani, village leather, cottage
match, non-edible oils and soap from
processing and preservation fibre, poly
vastra is proposad to be undertaken in
order to generete opportunities for
gainfu] employment in larger numbers.

The Food for Work programme has
been in operation since 1977. It is be-
ing improved upon and refined in the
light of certain defects and short-
comings noticed ip its implementation
by the Programme Evaluation Orga-
nisation o the Planning Commission
in their study of the programme ccn-
cluded recently.

Apa:rt from foodgrains, cash com-
ponent has also been provided for the
programme in order that ithe assets
created thereunder gre made durable.
This considerably strengthened and
rightly revamped programme will
now be termed as the ‘National Rural
Empioyment Programme’, as already
reflected in the Budget.

The total cost of the programme 1s
Rs. 340 crores which accounts for the
cost of Rs. 20 Jakh tonnes of foond-
grains and Rs. 70 crores, as cash com-
ponent.

Under this programme priority 1s
being given to the projects of drink-
ing water wells community construc-
tion sites, community irrigation wells,
etc., for the Scheduled Castes and
Scheduled Tribes.



34

Also, for the social forestry and
afforestation programme, 10 per cent
of the resourceg are proposed to be
earmarked.

This programme hag gained wide-
spread popularity in the rura] areas
and assures the poorest two square
meals a day. It has strengthened the
rural infrastructure op a significant
scale and to a considerable degree.

There is g proposal to provide em-
ployment opportunities to the edu-
cated unemployed belonging to rural
families, living not necessarily below
the poverty line.

It may be possible to impart tech-
nical skills necessary for the rural
areas, and to provide the entire
package of other required facilities to
50 educated youth, in this category,
in every development block, per
annum under this scheme. When this
ig done it would be possible to create
ihe employment opportunities for all
the segments of the rural society.

Sir, with thege words, I conclude my
speech. My senior colleague Shri
Birendra Singh Rag will give elabo-
rate reply to the debate,

SHRI L. S. TUR (Tarn Taran): Sir,
I will speak in English I do not know
why translator has not been provided
for Punjabi, when for all gther lan-
guages, translators have been pro-
vided.

Sir, Punjab contributes 60 per cent.
of food in the Central pool. What is
it that we get in return? I will say,
nothing. ..

SHRI MOOL CHAND DAGA (Pali):
May I know, Sir, whether every
Member js allowed to read his speech?

MR, CHAIRMAN: Mr. Daga, now
that you have raised this point, I
would like to say this. Normally it is
not parliamentary practice to read a
speech. 1 did not want to disturb the
hon. Minister when he spoke for al-
most 40 minutes; it was almost totally
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written. I can understand if Members
want to refer to factg or refer to cer-
tain written information etc. As we
have given, that concession to the
Minister, if another Member wants
that, we will allow him also.

SHRI L. 8. TUR: Not to speak of
Railways, Energy, Industry, Irrigation
and other Departments of the Central
Government, even the Agriculture
Ministry treats Punjab partially. The
ICAR spends about Rs. 100 crores
annually but so far, no Institute or
project has been opened in Punjab. It
would have been better if the share
of Punjab has been given to the Pun-
jab Government or the Punjab Agri-
cultural University. Every depart-
ment which deals with State subject
should earmark the share of the
States as is being done in B&R Depart-
ment so that the States can attend to
these projects properly, instead of
creating corporations, When Corpora-
tiong are created they take the major
share jn ministerial expenses and the
fund meant for the rural areas. And
these corporations are misused by the
Ministers. My only request is, there
should be np misuse of the money to
help the Minister and to help his cham-
chas. Sir, the IDA advanced loan to
the farmers at the interest rate of 75
paise per 100 rupees. But the Central
Government advanced loan to the far-
merg at the rate of 15 to 18 per cent.
for agricultural purposes. It should
have been advanced at 3 or 4 per cent
rate, including the charges for middle
agents who advance to the farmers,

Then, I would like to know why
there is no insurance policy so far as
crop is concerned. For every trade
there is insurance cover and jinsurance
policy can be taken, I do not know
why crop and cattle are not included
for this purpose of giving insurance
cover. I dg not know why crop and
cattle are excluded in this respect. I
think it should be possible for the
Government to give insurance cover
to the farmers sp as to save him from
losses due to flood, due to drought,
and due to other calamities, and from
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loss of cattle, damage to crops and
other things.

He cannot purchase cattle, he cannot
purchase bullocks at the time the sea-
son starts. As there is insurance cover
for al] other trades. there should also
be insurance facilitiegs for agriculture
so that the farmers are saved to some
extent from natural calamities like
floods, drought, etc.

17.26 hrs.

[MRr. DEPUTY-SPEAKER in the Chair)

Sir, the price for the various agri-
cultural crops should be fixed every
year before the sowing season starts.
Otherwise, if the crops are already
sown, the farmer will be under sus-
pense whether he would get proper
price for his crops or not after the
harvest. But in the case of every
businessmap he knows what will be
the cost price and what will be the
selling price I would reque-t the hon.
Minister to take up this matter with
the Government and arrange {p an-
nounce the pricegs of various crop¢
before the sowing season starts, so
that the farmer may decide what
crop he should sow, wbich crop would
be more remunerative ctc

Sir, ahout 70 per cent of farmers
are put to a lot of difficulties and
there is no union for them to plead
for them. The Government is also
compelling them to form 2 Union for
themselves so that their dcmands and
grievances are ventilated throrgh the
Union. The Estimates Committee in
their report of 1979 in Para 1.7 and
2.10 had pointed out ‘he grave irre-
gularitics committed in 1CAR. The
Governmenrt has constituted UPSC for
the selectron of wa-icus kotn, gazetted
and non-gazetted personnel, But in so
far as the ICAfR s cencerned recruit-
ment of Scientists and other tech-
nical] personnel are done by the
Board constituted by the ICAR itself.
Moreover it is a private body and the
employees have no security of job.
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The ICAR is working in g partisan
manner and there are many com-
plaints about this organisation.

Sir, N.E.S. blocks were opened with
great pomp and show. The States
have been burdened with heavy minis-
terial expenses. No schemeg have been
included in the Plan for the farmers
by the Central Government, The N.E.S.
Block officers were entrusted with the
important work which should be for
the betterment of the agriculturists
but now their duty ig to distribute
cement, diesel, ete, and no funds are
provided to wundertake the various
schemes wunder the Plan. Various
blocks were created in order to help
the farmerg and see that their leisure
time during the off-season is gainfully
ulilised. There were proposals that
small-scale industries were to be start-
ed in the villages and nccessary staff
were to be provided for this purpose.
But so far no step has been taken to
help the poor farmeis. The farmers
in Punjab are working very hard and
they are producing more and more
foodgrains for the country, but no-
thing has been done for them. They
are under heavy debt because they
are not gectting the most remunerative
prices for their produce. I would re-
questy the hon. Minister for Agricul-
ture, Shri Birendry Singh Rao, kindly
to look afier the interests of the far-
mers who are suffering at the hands
of others Agricultural implements,
fertiliser; and other articles of daily
use should pa made available to them
at reasonable price, At present the
prices of these articles have gone up.
Prices for kharif cropg should be an-
nounced keeping in view the prices of
other articles used for agricultural
purposes, so that the agriculturists
could purchase those items. Crop
insurance scheme must be implement-
ed at ths earliest.

(The hon. Member then spoke a few
sentenceg in Punjabi)

st wetw serr fag: (wnfem ) aor-
M WERT wa Al XY g Swmem & fy
Uty W W §X w0 oww gl §
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g A% g wAsgTARamw § 3
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¥ fau qdvew gt o aga w1 fro oy &
IT A AL A A o ovar § A frarAy Ay
A @ AT § 1 S w4 e
¢, e gog ey & 1.7 Al a0E
ot @ T A ¥ T wEw
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ofr FowT aff ey § o farwd WY § @Y 37
o T g o e Wawk & SR gET
o §X T ' WIR TR T OSNA WA

wifgq

IqrsgA AZreq, & o ave WY wFAT Avgar
gife 2w & qra wrefew g, faorst ST owT
AT A oA §, g Ay wAT R, QY oA F
W |TET gw o ey A dur s awy §, ¥ gd
sor g | Y qgidr ofan § gw qae-faa
FM HTSTA Y, I afemdy 7 §, o fara
Ay it fave wT awar ¢, g@ fawrely da
& Qudl WY srar avar § WK 39 SrR-8e
IJUWT W weT gHaT § | XAEC ¥W A
ol HIFTT FT Q1A AT ATET |

gad ava & az wgar vgan g v & fow da

gwtan §, SO WA ¥ g § W § g ad

%g 2T wIgar g WX F ug & 5 ww oGa Q@

siag afewt F dra ¥ & --uF qur FFY W

A0 & Al | AW A wAT FET A A
¥ Aarg & SArar & W FAEY A0 AT A X FaO0

gronar g 1 F AT IR K FE T JAY

g wdr wYlY T A w1 X ST &

t fau, &4 gfefima fewdde 1 fawr ar
fe 3% framr &1 worgd A W da
F TV FAA IAT VA 2, gAA @Ay

AT 8, afg 781 fa® @ &1 waww #1

faae wrq, S ardr gafz far §, afx 39 oA

F w17 X ATAT A0, AY R AT MG AW

G s arm & T8 @ ¥ awa w4

gfe & wrerad ¥ 7 faem ®) ofr fasmvan

g

& ofr wg g f aft dar s ol Y
aug gfeg & W ol Fr oy @ e,
Rz ZAadS & geAewA g e, A fagie Wy
FEaFa g fe A it wra Faga a¥ ey |
WATH & qFAT F

B — e
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W wR & Qv awz wv § g
v § WR Ieflm s g, Aedr wEm
W oww a9t sgF ¥ e foaw
W mgrferr @ gu § 9¥ wRw & fs
N @R W F oeAr &, wew W sarEr
e & ) fow N6 & fau ag qw Ay
wr g foewy Tawc wiw 2gi wio @
9T 300 ¥€! TF TH F WX MW, TA
@ ® e emA faar srar wfge
W @R gl wwd du @R vewr wgi
fefy &, wgi saar sewm &, fow @
¥ I wxEw@ ¥, 3T wared & faur
¥ fau 9w W ¥ wide @y w1 w1m
FFT & g+ fwaa 4 sw@r &, oW
gt fawar adY & 1 wefow ww &0 oar
g wWRwa A wifge, % wgsw
Far wifge, @fs s*&% @ &1 gad
W X a g w2 a3 W &R ORI
G A B

3 W & §im & sayaT Fsr oyl
¢ f& med w5 @@T w1 omwy fam

*SHRI GADADHAR SAHA (Bir-
bhum): Mr. Deputy-Speaker, Sir, we
all know that in India agriculture is
the main occupation of the people
and in independent Indig the crisis in
our agriculture ig pgetting deeper
every day. The number of the poor
and those living below the povertly
line ig also increasing day by day.
The imbalance in various States is
also on the increase. The per capita
availability of fooq ig declining and
production is falling. The high yield-
ing variety programme has reached a
point of stagnation even though the
Central Government may think other-
wise. Ag we find a stagnation in

FETC S

*The original speech was delivered in Bengali,
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agriculture, so also we see a reces-
sion in the industrial field. Every
body hag to bear the brunt of this
situation.  Therefore, Sir, in the
interest of the masses I will suggest
that there should be expansion of
storage facilities and operation of
crop insurance schemes immediately.
There should be stabilisation of food
prices as well as stabilisation of food
supplies, There must be total elimi-
nation of middlemen who are exploit-
ing the poor farmerg in food crops
as well as in commercia] crops. The
State should purchase directly from
the producers. Speculative hoarding
should also be totally eliminated. The
poor farmers, bargadars, sharecrop-
pers etc., in the rural areas should
have easy access to institutional cre-
dit. Bank credit shouly be made
easily available to them. The agri-
cultural labourers should have as-
sured employment throughout the
year sp that they may have a liveli-
hood free from worry and anxiety.
The Minimum Wages Act should be
strictly enforced for the benefit of
the poor labour keeping in view the
rising prices and constant sliding
down of their standard of living. Food
ang sugar cane commodities should
be allocated to the States on the basis
of their population and the actual
demand. Other essential commodities
should also be distributeq on the same
basis at the right price and in right
time, The great regional disparity in
wealth and income between man and
man in various States anq price dis-
parities are growing. There were in
491 incidents of land disputés, 185
incidents of forcible harvesting, 191
instance of wage disputes, 191 cases
of bonded labour and 107 instances
of indebtedness.

Sir, it is necessary to bring about
total restructuring of the existing
agrarian structure which generates
seeds of exploitation and which standg
in the way of increase in production.
It is necessary to completely overhaul
the present land system.

construction

The national Commjssion on_Agri-
culture has given clear recommenda-
tions about the structure of agricul-
ture ang the reinstatement of farmers
to tenanteg land from which they
were evicted agnd for the restoration
of the rights of those farmers. There
are many recommendations about
agricultural policy also. The disparity
in wealth and land holdingg between
man and man is to be abolished. As
a new agricultural policy, it has been
ptoved in other countries of the
world also through research etc, that
food production has to be increased
for removing the regional disparities
of income and wealth, for improving
the standard of living of the masses,
for removing poverty and for remov-
ing the regional imbalances in deve-
lopment; and that small size hold-
ings are capable of increasing the
food production than large gize hold-
ings, when this view has been accept-
ed, at that time in India which is
mainly an agricultural country, the
Central Government through its pro-
grammes and policies brought about
capitalism in our agriculture, New
strategy and new technology was
introduced in our agriculture. The
Central Government chose to rely on
that and thought that food production
will go up and disparjties will bhe
removed. They wanted to hood-
wink the people but they themselves
very well know what they were do-
ing, Their aim was that. This pro-
gramme and policy created an awful
situation. The same capitalistic sys-
tem and elements of exploitation
were re-established for whose aboli-
tion the zamindari system was once
abolished. Zamindari system was abo-
lished but in place of feudal land-
lords came the capitalist landords
and in their hands bigger land hold-
ings came to be concentrated. The
lan holdings of poor farmers went
in their clutches. Whatever good
things were there in the tenancy
legislation and land reform Acts etc.
were not pursued and implemented
vigorously by the centre, on the

other hang there wag provision of
owners’ right under the tenancy
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of tenanted land’, with the help of
which the land vowners took away
control of land from the tenants and
bargadars for personal cultivation but
they whoodwinked the authorities and
cultivated the land through hired
labour. Therefore by this legisla-
tion there was large scale eviction,
imbalance in land distribution and
poverty  increased. The lensions
and conflicts which originate in the
agraian society. the inherent vowers
of exploitation that generate them
were rather given a boost. They
gained strength and expanded,
We can say without a trace of
doubt that the factors of exploita-
tion inherent in the old agrarian sys-
tem which were sought to be re-
moved, were actually strengthened
by the new system and the Govern-
ment depended more and more on
the new class of capitalist and elite.
It can be clearly said that this new
policy has been implemented in the
interest of big and rich land owners.

Sir, the banks were nationalised in
1969. What was outcome to that?
The ricn landowners were given huge
financial gassistance by these nationa-
lised bank; and as a result of that the
ri.h farmers and landowners grew
richer and richer, But the poor and
mazrginal farmers and bargadars have
lo face infinite hurdles in getting
loans from these banks even today.
They don’t get the minimum require-
ment of loans, This shows that the
poiicy nf the Government have actua-
lly helnod a handful of rich farmers
whereas a vast majority of poor far-
mers have been neglected. In this
veat’s budget also we find that the
same policy has been reflected, Gov-
ernment has withdrawn the income
tax on agricultural property. We
can very well see who are going to
be benefiteq by that. It was a total
surrender to this new class. Sir, de-
mocracy is really in danger.

In West Bengal at least an amend-
ment has been effected in land legis-
lation whereby the right of resump-

- tion of tenanted land by landowners
- has been restricted.  Eviction of te-

Reconstruction

nants has been made a cognizable
offence. Resumption of land is now
permissible only in the case of phy-
sical participation in agricultural ope-
ration, Hireg labour is not allowed.
The landowner will have to settle in
the locality and the income from the
land must be his oprincipal source
of income, Resumption of land from
bargadars is not otherwise permis-
sible now in West Bengal. Sir, even
the provision of issue of receipts is
not adhered to in many States and
thig is not insisted upon. But in
West Bengal the non issuance of re-
ceipts also has been made a cogniz-
able offence and the penalty is 6
months imprisonment and a fine of
Rs. 1000. Because of implementation
of land Reforms Act and this policy
which protects the interests of the
small farmers and  bargadars, the
West Fengal Government is being at-
tackeq time and again although it is.
functioning within the | guidelines
given by the National Commission on
Agriculture and the Central Govern-
ment. They are  facing accusation
after accusation for no valid reason,

I will like to say one more thing
Sir.  Production of food is in the
interest of the masses. But the food
policy of the Government and the
mcchanism adopted for transfer of
surplus food over the minimum
subsistence need of the farmer and the
price at which such transfer takes
place, these two agricultural Policy
issues are highly politically contro-
versial matters, All those big far-
mers who produce large  quantities
of food for commercial purposes are
highly opposed to the procurement
policy, Because of this opposition
from big farmers, the dream of the
Government of building up a formi-
dable buffer stock of foodgrains has
already been reduced to dust. The
Central Government has completely
surrendered to the big farmers’ lobby
all over the country in the interest of
their political ambitions and for lack
of political will. Government’s sale
also fluctuateg around 10 per cent
of total food consumption in our
country.
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Sir, the price at which the food
graing and othe, commercial crops
are procured from the farmes is very
low and unremunerative. Whereas, the
big farmers who control huge funds,
purchase all .these commodities at
a cheap price, hoarq them and sell
them when the price rises. In this way
they are able to make huge profits.
The purchasing agencies of the Gov-
ernment like the Jute Corporation
and other Corporations do not make
direct purchase from the growers at
the minimum procurement price fixed
by Government. If the foodgrains
and other commercial crops are pur-
chased directly from the farmers by
the State then the interest of the
farmers can be protected,

Sir, the production of fish and de-
velopment of fisheries has assumed
great importance keeping in view
the high price of fish. But the unit
of Central Fisheries Corporation at
Madras has been closed down and
their unit at Howrah in West Bengal
is also going to be closed down. This
is very unfortunate. The hon,
Ministe; has been requested for its
revival. If this is not revived, then
I would request that there should
not be any retrenchment. The staft

should be absorbed in other under-
takings.

18 hrs.

HALF AN HOUR DISCUSSION

DELAY IN DECLARATION OF RESULTS OF
ASSEMBLY ELECTIONS IN BIHAR.

SHRI INDRAJIT GUPTA (Basir-
hat): Mr. Deputy-Speaker, Sir, due
to certain circumstances over which
we have no control, this discussion
has, unfortunately, been gelayed has
been postponed twice, However, 1
am glad that this has come up now.

My purpose in bringing up  ‘this
discussion ig to try to highlight, in

of Bihar Assembly 332
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this House, certain happeningg which
have marred the recent Assembly
electiong in Bihar not because it is
a question of rivalry between dif-
ferent parties—that is not the point
I wish to emphasize at all—but some-
thing has happened which is quite
unprecedenteq and out of all pro-
portion to anything that hag ever
been seen before in the elections in
thig country. I think, it is a matter
which should be of concern to all
of us jrrespective of all parties
because, if what hag happened is
permitted to be repeated again, I am
afraid this whole election system
and the election machinery itself
wil] break down.

In answer to Starred Question
No. 340 which was asked on that
day, the Minister laid a statement
on the Table of the House in which,
according to his own admission, in
81 constituencies i Bihar the decla-
mation of results had to be held
back for reasons he has stated in
brief which are practically common
in all the cases, that is, capturing of
booths, snatching away of ballot
papers, stamping in favour of a
particular candidate, etc, These are
all the reasons which the Minister
himself has stated. Most of them are
the same, booth capturing, snatching
away of ballot boxes, ballot papers,
destruction of ballot boxes, snatching
away of ballot papers by persons
armed with lethal weaponsg and so
on.

In the Bihar Assembly, the total
number of seats is 324. 81 consti-
tuencies were so affected that the
results could not be announceq for
a period of upto 10 or 12 days after
the polling was over. It means
exactly, almost mathematically, 25
per cent, one-fourth of the total
number of constituencies were affec-
ted, according to the Minister’s
statement. 1 do not know whether
the statement is comprehensive or
not. Similar things took place in so
many other places also.



